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PROGRESS REPORT OF THE OVERSIGHT COMMITTEE IN O.A. NO. 200 OF 2014:
M.C. MEHTA vs. UNION OF INDIA.

. Background

This matter is being dealt with by the Hon’ble Tribunal in pursuance of directions of the
Hon’ble Supreme Court vide order dated 29.10.2014,requiring the Tribunal to look into
the issues of control of pollution of river Ganga and pass appropriate orders for remedial

action.

1. Orders passed by the Hon’ble NGT:
The Hon’ble NGT has passed several orders on different dates in this matter, the last

being on 23.11.2021, in which it has issued the following directions: -

“25. We are thus of the view that time has come when
accountability needs to be fixed for proper and timely utilization of
funds allocated and timely performance of constitutional
obligation of ensuring clean environment, including clean water of
the rivers by meeting of the targets in taking steps. Failure of
monitoring and fixing accountability only results in wastage of
public funds, continued pollution and resultant deaths and
diseases. There appears to be need to consider, at the highest level
in the hierarchy of the concerned administration, structural
changes in functioning of the NMCG in terms of fixing
accountability for maintaining the timelines and exploring
management strategies so as to achieve the targets within
foreseeable time. Performance parameters and timelines need to
be clearly defined and performance audit conducted. The same
may include Sewage treatment, tackling encroachments of FPZ, E
flows at critical locations, remedying non-compliant CETPs and
other issues, including those specified in para 21 of the order

dated 18.12.9, quoted above in para 9 of this order.

26. Standard DPR and tender process SOPs need to
be in place. Further, there is need for due investigation

about the funds allocated and utilizedin terms of achieving



the result of reducing pollution load. To the extent failure,
causes for the same and persons responsible needs to be identified
and made appropriately accountable. A mechanism needs to be
worked out to be operative on continuous basis in this regard of
identifying those responsible for failure in performance. Without
disciplinary and quality control, there may be little chance of
success of the laudable mission. In-house review mechanism is
required to be strong which at present does not appear to be. If it
is found that agencies employed by NMCG for executing its
pollution abatement and control plan cannot adequately deliver,
structural changes need to be considered by assigning the work to
an appropriate agency — Governmental, Private or Hybrid, who
can be held accountable in terms of performance and achieving the
targets. In short, performance needs to be evaluated and
accountability fixed. Quarterly report giving the details of the
funds allotted and progress achieved in terms of reduction in
pollution load and other parameters may be placed on the website
of NMCG so as to enable enhanced community participation and
support. Compensation as directed in the last order may now be
positively collected by the CPCB and the NMCG within two
months. In case of non-compliance, coercive measures be taken
including initiating prosecution against the defaulters under
Section 26 of the NGT Act, 2010. NMCG and CPCB may file their
report of further progress as on 31.3.2022 by 15.4.2022 which may
also be simultaneously uploaded on their respective websites.
Report may state the progress in qualitative as well as quantitative
terms under different heads as per para 21 of the order dated
18.12.2019 preferably Statewise in tabular form with remarks.

27. Needless to say, the mission undertaken by the Central
Government is under the Environment (Protection) Act, 1986, with
reference to List 1, Entry 14 of Schedule 7 of the Constitution read
with Article 253 to give effect to International Obligations. There

is no lack of legislative/ administrative authority in the Central



Government for any decision on the subject. There is also equal
responsibility of the States under Articles 48A, 51 and 51A and
also of the Local Bodies and District Magistrates under Articles
243G and 243W read with 11th and 12th Schedules of the
Constitutions. Further, obligations of public authorities also flows
from “Public Trust Doctrine” and the fact that clean environment

is part of Right to Life under Article 21 of the Constitution”.
I11. Progress Report:

The Oversight Committee had submitted its report on 12.11.2021, which was duly
considered by the Hon’ble NGT on 23.11.2021. This O.A is now listed for 28.4.2022,
hence, an updated report is being submitted. The latest compliance status as per the

reports received from the concerned departments is as follows:

1. Status of tapping of drains in Phase I- Segment B and Phase I1:

a) Phase I-Segment B (details in Annexure-1)
There are 86 drains in Phase-1, Segment-B (Bijnor to Kanpur) and 215 Drains
Phase-11 (Kanpur to U.P. Border). The status of tapping of drains in Phase I is as
follows:

I 09 drains do not require tapping as they are either dry drains or carry treated
industrial effluent.

ii. 36 drains have been tapped.

iii. 17 drains would be tapped after the projects under implementation are
complete. The progress of construction work relating to these is given in
Table-1 below.

iv. Works on 5 drains in Moradabad would start after the legal dispute pertaining
to the land made available for the STP gets resolved. Works on 3 drains in
Bareilly and 5 drains in Farrukhabad would start after the NMCG finalizes the
date for starting the work. Actual tapping of these drains will happen at least
18 months after the start of the work.

V. Projects for 2 drains have been sanctioned and are under tendering process.

Vi, Projects for 9 drains are yet to be sanctioned.



Table 1

No.of Total
Drains length of Length Total house House
to be Capacity of STP sewer to laid connections to be | connections made Progress Expected Date
S.No District tapped STP/ Schemes (in MLD) be laid till date made till date (in %) of Completion
1 Modinagar 1 a) Modinagar STP 20 - - - - 100% 31.05.2022
b) Sewerage
Scheme Phase 1,
Subphase | - 12.86 12.55 1000 750 99% 31.05.2022
¢) Modinagar
sewerage phase Il
subphase Il - 61.47 61.27 11500 9900 100% 31.05.2022
d) Modinagar Phase
11, Subphase3 - 31.55 31.55 4913 4729 100% 31.05.2022
2 Bulandshahr 13 a) Bulandshahr STP 40 - - - - 100% 31.05.2022
b) Hapur sewerage
scheme Part |, Phase
[ - 2.44 1.7 611 0 95% 31.05.2022
¢) Hapur sewerage
scheme Part |, Phase
Il - 42.72 42.72 4493 2500 98% 31.05.2022
3 Kanpur 3 a) Kanpur STP 30 - - - - 85% 30.06.2022
b) Unnao STP 15 - - - - 68% 30.06.2022




Phase I1:
I. 16 drains do not require tapping as they are either dry drains or carry treated industrial effluent.

ii. 79 drains have been tapped.
iii. 31 drains would be tapped after the projects under implementation are complete. The status of these is given in Table-2

below. The date for starting the work of 17 MLD STP at Mirzapur was 10.04.2022 , but the work has not yet started.

v, Works on 23 drains in Ghazipur would start after the date of work is finalized by the NMCG. Actual tapping of these

drains will happen at least 18 months after the start of the work.

V. Projects for 25 drains are yet to be sanctioned.
Vi. Projects for 41 drains are yet to be prepared.
Table 2
Total House
No .of Capacity of length of Length | Total house | connectio
Drains to be STP (in sewer tobe | laidtill | connections | ns made Progress Expected Date
S.No District tapped STP/ Schemes MLD) laid date to be made till date (in %) of Completion
1 Mirzapur 17 a) Mirzapur STP 7 - - - - 100% 31.03.2022
b) Mirzapur STP
17 - - - - 0% 31.03.2023
¢) Mirzapur sewerage scheme - 203 4.5 32315 0 2.21% 29.12.2023
d) Vindhyachal sewerage scheme - 25.6 22.85 4850 4283 89.25% 31.07.2022
2 Prayagraj 13 a) Naini STP 42 - - - - 75% 30.09.2022
b) Phaphamau STP 14 - - - - 75% 30.09.2022
c)Jhunsi STP 16 - - - - 75% 30.09.2022
d) Prayagraj Sewerage Scheme - 993.7 993.7 279266 220921 79% 30.09.2022
3 Varanasi 1 Rehabilitation of old trunk sewer - - - - - 91% 30.06.2022




2. Environmental Compensation (EC) on drains:

a) The CPCB vide order dated 16.03.2022 has imposed EC of Rs.506 crores as per
the directions contained in Hon’ble NGT’s order dated 22.08.2019 on UP Jal
Nigam and Department of Urban Development for not tapping the drains.

b) During an inspection, three drains viz. Budhiyaghat drain, Dubka and Sheetla
bazar drains, which were reported to have been tapped, were found to be
damaged and on account of this the UPPCB has imposed EC on the UP Jal
Nigam. The details of which are given below:

) Budhiyaghat drain - Rs. 5,62,500 (vide letter dated 05.01.2022)

i) Sheetlabazar drain — Rs.3,75,000 (vide letter dated 31.08.2021),
Rs. 5,62,500 (vide letter dated 05.01.2022) and Rs. 9,75,000 ( vide
letter dated 28.01.2022)

iii) Dubka drain- Rs. 1,50,000 (vide letter dated 28.01.2022)

3. Status of Sewage Treatment Plants (Details attached in Annexure 2):

a) As far as liquid waste is concerned, the total sewage generation in 651 ULBs of the State is
5500 MLD . Presently, there are 110 STPs with total installed capacity of 3482.92 MLD but
the total capacity utilization is only 2962.03 MLD. About 2540 MLD of sewage is still
awaiting proper treatment and disposal. Presently, 43 STPs having total capacity of 963.05
MLD are under construction and 15 STPs having total capacity of 405.6 MLD are under
tendering process. Upon completion of these STPs, the total sewage treatment capacity will
increase to 4851.57 MLD. Still a gap of 648.43 MLD would remain. No road map for filling

this gap has been presented.

b) Presently, out of the total 110 STPs, only 101 STPs are operational and 09 are non-
operational. The details of non-operational STPs is attached in Annexure-2. Out of the
operational STPs, only 67 STPs were found to be compliant with the prescribed standards®
while the remaining 34 STPs were noncompliant.

! STP Parameters (pH=5.5-9.0, BOD=10mg/l, COD=50 mg/l, TSS=20 mg/l, Total Nitrogen= 10 mg/l, Total
Phosphorus= 1.0 mg/l, FC= 230 MPN/100ml)



¢) Status of the 20 MLD CETP Jajmau, 15 MLD STP Unnao and 5 MLD STP Unnao:
As per the compliance report submitted by the NMCG on 24.03.2022, the overall progress of
the project is 43.47% which is only 13.36% more than the previous progress of June 2021.
Now the target date for completion has been shifted from 02.02.2022 to 02.06.2022.
Regarding 15 MLD STP in Unnao it has been informed that its completion was due in
March,2022 but so far only 75% work has been completed. Another 5 MLD STP in Unnao is
under construction and about 34% work has been completed. It is expected to be complete by
Nov,2022.

4. Functioning of Common Effluent Treatment Plants (CETPs):

A total of 7 CETPs are operational in the State, out of which 05 CETPs at Banthar, Unnao,
Rooma, Tronica City (Ghaziabad) and Pilakhua (Hapur) are compliant with the prescribed
standards while 02 CETPs at Jajmau (Kanpur) and Mathura were found to be non-compliant.
CETP Jajmau was non-compliant for the period 18.05.2021 to 05.04.2022 and CETP
Mathura was found to be non-compliant for 5 days viz. 26.10.2021, 15.12.2021, 11.01.2022,
22.02.2022, 29.03.2022 for which notices have been issued to the erring agencies by the
UPPCB.

5. Environmental Compensation (EC) on STPs & CETP:
a) The CPCB has imposed EC of Rs. 129.20 crores on 68 STPs (non-operational- 04;
under construction — 43; Under tendering — 21) at the rate of Rs.10 lakhs for 19
months (01.07.2020 to 31.01.2022).

b) The UPPCB vide its order dated 20.04.2022 has imposed an EC of Rs. 11,62,500
against the Ganga Pollution Control Unit, UP Jal Nigam and Rs. 99 lakhs on M/s
Kanpur River Management Pvt. Ltd. (Shapoorji Palonji Pvt. Ltd) on prorata basis
for non-compliant CETP Jajmau for the period of 04.06.2021 to 05.04.2022.

¢) The U.P. Pollution Control Board has initiated prosecution against 04 erring

officials (03 Assistant Engineer and 01 Junior Engineer) of U.P. Jal Nigam under
section-43/44 of the Water (Prevention and Control of Pollution) Act 1974 in the
Special Court (Air and Water Pollution Control) Lucknow on 18.03.2021 after
getting due permission under section 197 of the CrPC from the State Government
for not ensuring complete tapping of 26 drains of Kanpur Nagar through STPs as
well as discharging partially treated sewage from 05 MLD STP and 130 MLD
STP at Jajmau, Kanpur.



6. Demarcation of flood plain zones and preventing encroachments (refer Annexure 3):

a) Floodplain demarcation in Segment B Phase | is in progress. 11413 pillars have been
fixed as flood plain zone boundary pillars till March,2022. The work is expected to be
complete within another 03 months.

b) As per the information furnished by the Dept. of Irrigation and Water Resources, UP
the identification of flood plain zone for Phase-11 is being done by the Central Water
Commission but no progress report in quantitative terms has been made available. .

c) The Irrigation and Water Resources Dept, UP has informed that as per notification
dated 02.07.2021 the ecological flow in River Ganga is being maintained in Phase |
(Bijnor to Unnao). It has also been informed that there is no regulating structure in the
d/s of Kanpur barrage. Hence, e-flow in river Ganga in the Phase 1l zone is being
maintained from Kanpur barrage only. However, the water quality report received
from the UPPCB does not support this contention as at 27 out of the 30 sampling
points in Ganga, the water quality falls in ‘C” or ‘D’ category. Only at 3 point, itis in

‘B’ category and nowhere in ‘A’ category.

7. Status of Chromium dump in Kanpur:
a) No work has started on the ground for treatment and disposal of the chromium
dump lying since the year 1976, So far only the volume of the dump has been
determined through a joint inspection carried out by the CPCB & IIT Kanpur along
with the officials of the UPSIDA and District Administration. The preparation of
action plan by the five member expert committee headed by the Chief Secretary, UP

is yet to be done.

b) The UPPCB had imposed an EC of Rs. 280 Cr on 19.11.2019 against six defaulting
industries engaged in production of Basic Chrome Sulphate which were responsible
for the illegal dumping of Chromium Waste at Rania, Kanpur. On 16.03.2021, the
UPPCB had identified 05 more such industries against whom the show-cause notices
were issued. Against the 2 industries, viz. M/s Kalina Chemicals Pvt. Ltd. and  M/s
Bharat Chemical Udhyog, the Board has imposed an EC of Rs. 18,02,72,088.00 and
Rs. 1,40,07,150.00 respectively. After considering the replies from 3 other units viz.
M/s Khanna Vivek Chemicals Pvt. Ltd. C30D, Site-1, Panki, Kanpur Nagar,M/s
Unichem India, Village Malo, GT Road, Chaubepur, Kanpur Nagar and M/s

8



Rahman Industries Ltd, 1002, 1003, Akrampur, Chakarmpur, show cause notices

have been revoked.

8. Steps for conservation of groundwater:
a) As per Ground Water Resource Estimation, 2020, out of 826 blocks of Uttar Pradesh :
i. 57 blocks have been categorized as ‘Over-Exploited’ (where ground water
extraction is >100%).
Ii. 48 as ‘Critical” (where ground water extraction is >90 &<100%),
iii. 177 as ‘Semi- Critical’(where ground water extraction is >70 &<90%),
and
iv. 544 as ‘Safe’ (where ground water extraction is <70%).
v. Out of 10 Urban Agglomerates, 9 have been categorized as ‘Over-
exploited’ and 1 as ‘Critical’.
b) The progress of some major works under the “Rajya Bhoojal Sanrakshan Mission” by the

Ground Water Dept., UP is given in Table 3 below.

Table 3
Name of Structure No. of Structures Target for No. of Structures Cumulative
completed till 31- | Structuresto | Completed in FY Structures
03-2021 be made in FY 2021-22 (Col.2 +4)
2021-22
1 2 3 4 5
Check dams 2716 124 108 2824
Pond rejuvenation/ 36191 9396 6686 42877
construction
Farm pond 171521 424 261 171782
Distribution of Drip / 63131 20012 2615 65746
Sprinkler system

9. Restoration of water bodies:

The National Mission for Clean Ganga (NMCG) has sanctioned an amount of Rs. 415.785
Lakh for project “Conserving and Sustainably Managing Gangetic Floodplain Wetlands of
Uttar Pradesh” and an amount of Rs. 249.32 Lakh has been released to the Uttar Pradesh
State Wetland Authority responsible for implementing this project. The updated progress is

as follows:

i. 282 wetlands have been identified/listed within the distance of 10 km from the
Ganga River in 27 Ganga districts.



ii. Brief Documents including Maps, Zone of Influence & Health Cards of 275
Wetlands have been prepared.

iii.  Wetland Prioritization has been completed (High Priority 41 wetlands,
Moderate Priority 109 wetlands, Low Priority 125 wetlands).

iv. The Framework for Wetland Management Planning Protocol has been
developed

v.  The preparation of Stakeholder led Management Plan for wetlands is in
progress.

10. Industrial pollution:

1648 Grossly Polluting Industries (GPIs) have been identified in UP, out of which 1152 are
operational and have installed ETPs. The UPPCB is regularly monitoring the environmental
compliance by the GPIs. During June 2021 to February 2022, show cause notices have been
issued against 127 defaulter industries and closure orders have been issued against 80 of

them.

11. Monitoring of water quality:

The UPPCB is regularly monitoring the water quality of the river Ganga at 30 sampling
points. Monthly reports are available on its website. In Feb,2022, on none of these sampling
points the water quality is of ‘AZ category. Only at 3 points it is in ‘B¥ category, on 12
points it is in ‘C* category and at remaining 15 points it is in ‘D category. On comparing
the water quality in Nov,2021 with Feb,2022, it is observed that only at u/s Anoopshahar the
water category has improved from ‘C’ to ‘B’ category while at 7 points it has deteriorated
either from ‘B’ to ‘C’ or ‘C’ to ‘D’ category. On the remaining 22 points, it remained the
same. Continuance of water quality in ‘C’ and ‘D’ categories at majority of the points should
be a matter of concern for the UPPCB and they should take it up with the concerned
Department/Agencies of the Government/ industry for improving the situation. Detailed

monitoring report is attached as Annexure 4.

12. The periodic biological assessment of Ganga has not yet started:

2 Drinking Water Source without conventional treatment but after disinfections

* Outdoor Bathing (Organized)
4 Drinking Water source after conventional treatment and disinfections

> Propagation of Wild Life and Fisheries
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13. Slaughter houses discharging waste into rivers:

35 Slaughtering units are under operation. 25 units discharge their treated effluent as per
norms on land. 10 Units discharge their treated effluent as per norms into different drains
which ultimately meet either river Yamuna/Ganga through its tributaries.

14. Utilization of treated sewage, use of sludge as a manure and septage management:
A project of Rs. 160 Crores has been sanctioned for covering all the 57 AMRUT towns in
State with population more than 1 lakh. Work is in progress in 56 towns while it is complete

in Unnao. Detailed Status of FSSTP under AMRUT programme is attached as Annexure 5.

15. Public awareness and outreach activities:
No information in this regard has been furnished by the SMCG despite several reminders.

16. Preventing dumping of solid and other waste in and around Ganga:
No information in this regard has been furnished by the Dept. of Urban Development despite

several reminders.

17. lllegal sand mining:
No information has been furnished in this regard by the Dept. of Mining, UP despite several

reminders.

1. RECOMMENDATIONS BY THE OVERSIGHT COMMITTEE:

1. Although there is a monitoring framework providing for monthly review meetings at the
levels of the Chief Secretary and the Additional Chief Secretary/Principal
Secretary/Secretary of the respective Departments to monitor the implementation of the
Environmental Laws in general and compliance of the directions of the Hon’ble NGT in
particular, but the progress on various actionable points emerging from the directions of
the Hon’ble NGT does not inspire confidence about the functioning of this system . Of
the total 301 drains falling in river Ganga, 161 (more than 50%) are still untapped.
Projects for tapping 75 (about 25%) drains are yet to be prepared/sanctioned.
Bio/phytoremediation is being done only in 56 drains (35% of untapped 161 drains). No
road-map is available for the treatment of about 650 MLD sewage. The Chief Secretary,

may be directed to coordinate with the Urban Development, Jal Shakti and Finance

11



Departments of Uttar Pradesh to ensure that all projects for tapping of remaining drains
and construction of STPs and sewage networks are sanctioned in another 3 months and
works start on ground within three months from the date of issue of sanction order on all
these projects. Until the sanction of these projects, the Chief Secretary may be further
directed to submit a quarterly progress report to the Hon’ble NGT regarding the progress
on sanction of pending projects. The Additional Chief Secretaries of the Jal Shakti
department and Urban Development Authority may be directed to submit a quarterly
progress report subsequently on progress of the works to the Oversight Committee for

onward submission to the Hon’ble NGT.

As per the information received from the UP Jal Nigam in October 2021, there were 38
and 91 untapped drains in Phase-I and Il respectively. The latest report received from
them now shows that the number of untapped drains has increased to 41 in Phase-I and
120 in Phase-Il. The work for the construction of 17 MLD STP at Mirzapur hasn’t begun,
yet the date of completion is being shown as 31.03.2023 which is just not possible to be
achieved. There are many such examples. Such type of casual reporting raise doubts
about the seriousness with which these important issues are being dealt in the concerned
departments. Additional Chief Secretary, Urban Development Department and Principal
Secretary, Jal Shakti Department may be directed to take exemplary action against the
officers responsible for sending incorrect information and inform the Hon’ble NGT about

it within three months.

. The progress of construction of 20 MLD CETP at Jajmau and 15 and 5 MLD STPs at
Unnao is slow. It was mentioned in the earlier compliance report (October 2021) that the
20 MLD CETP would be complete by February 2022 and other 2 STPs by October 2021
but the timelines could not be met. So far the overall progress of the project at Jajmau is
only 43.47%. Therefore, the new target date for completion i.e. 02.06.2022 does not
appear to be realistic. The Additional Chief Secretary, Urban Development Department
and Principal Secretary, Jal Shakti Department may be directed to monitor the progress of
these works closely and submit a monthly progress report to the Oversight Committee for

onward submission of quarterly progress report to the Hon’ble NGT.

Delay in the tapping of drains and completing the STP works is worsening the water
quality of river Ganga. As per the water quality report of Feb,2022, out of 30 sampling

12



points, none falls in category ‘A’. Only at 3 points water quality it is in ‘B® category, on
12 points it is in ‘C”* category and at remaining 15 points it is in ‘D®. The water quality at
7 points has deteriorated in comparison to October,2021. The Additional Chief Secretary,
Urban Development Department; Principal Secretary, Jal Shakti Department and Member
Secretary, UPPCB may be directed to take cognizance of these facts and ensure deterrent

action against the erring agencies and individuals.

5. The Committee feels that along with establishing new STPs/CETPs, every effort should
be made to improve the efficacy and functioning of the existing STPs/CETPs. Of the 110
STPs, only 101 are functional and of them 34 were found to be non-compliant with the
standards. They need to be continuously monitored on a 24x7 basis. All the STPs in the
State should be equipped with SCADA, connected with a central control room, receiving
data 24x7, their performance analysed on day-to-day basis, problem areas like
maintenance issues be addressed without any delay and accountability be fixed for non-
performance/suboptimal performance. The Additional Chief Secretary, Urban
Development Department; Principal Secretary, Jal Shakti Department and Member
Secretary, UPPCB may be directed to develop appropriate system in this regard and

ensure its implementation.

6. In compliance of the directions of the Hon’ble NGT, the CPCB has imposed EC of Rs.
506 crores for non-compliant drains and Rs. 129.20 crores for non-compliant STPs for the
period 01.7.2020 to 31.01.2022. Till date, no amount has been deposited by the defaulter
agencies/departments. No information has been furnished by the CPCB/UPPCB about
initiating coercive measures under the Environment Laws against the defaulters. The
CPCB/UPPCB may be directed to act effectively against the defaulters for the realisation
of EC.

7. Though there are mechanisms available to recover EC from the defaulter industries which
are in operation, for closed down units when efforts are made to recover EC as arrear of
land revenue, due to judicial pronouncement that EC cannot be recovered as arrear of

land revenue, the recovery becomes almost impossible. The Central Government may be

® Outdoor Bathing (Organized)
7 Drinking Water source after conventional treatment and disinfections

8 Propagation of Wild Life and Fisheries
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10.

11.

12.

directed to amend the relevant Act to include the recovery of EC as arrear of land revenue

to facilitate the recovery from the closed units.

The irrigation department, Uttar Pradesh and the Central Water Commission needs to be
directed to complete the remaining work related to the identification and demarcation of
floodplain zones by 30.06.2022 in both Phase-l and Phase-1l and keep them

encroachment free with the co-operation of the district administration.

The Hon’ble NGT had directed the CPCB to periodically undertake biological
assessment of Ganga which has not been done till date. The CPCB needs to be directed

to submit its compliance within a month.

With regard to the time bound safe disposal of chromium dump in Kanpur no significant
progress has been made so far. The only major work done till date is that the amount and
area of dump has been ascertained. The expert committee headed by the Chief Secretary,
UP may be directed to hold a meeting within 2 weeks and prepare a realistic work plan
and ensure that all the formalities are completed at the earliest so that the actual work for
scientific disposal of chromium dump starts on the ground without any further delay and

completed in the shortest possible time.

Compliance of the order dated 23.11.2021 of the Hon’ble NGT directing the NMCG to
create a mechanism to evaluate the performance of the agencies involved in pollution
control/ abatement activities and also fix the accountability in terms of maintaining the
timelines will be extremely useful and effective in getting maximum benefit for the public
from the money spent out of the public exchequer on these projects. The NMCG may be

directed to comply with this direction in a time bound manner.

The Member Secretary, UPPCB may be directed to take effective actions against erring
Departments/Agencies/Industries for continued pollution of the river Ganga through
regular monitoring of the functionality of the CETPs and STPs under various provisions
of the Environmental Laws and submit a quarterly action taken report to the Hon’ble

NGT through the Oversight Committee.
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The Member Secretary, UPPCB is directed to send this report to the Registrar General,
National Green Tribunal, Principal Bench, New Delhi for placing the same before the
Hon’ble Tribunal with a copy to the Chief Secretary, Government of Uttar Pradesh for

necessary action. The report also be uploaded on the website of the Committee.

27-Apr-22 27-Apr-22
X Anant Kumar Singh X SVS Rathore
Anant Kumar Singh Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANANT KUMAR SINGH Signed by: SURENDRA VIKRAM SINGH RATHORE

April 27, 2022

Annexures: As above

Please visit our website: oscngt.upsdc.gov.in for more information.
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Status of 86 drains in Phase - I, Segment - B

Annexure-1

S.No | City/Town Name of Drain River Average Flow | Status of drains Name of Project Name of | Date of Start Date of STP Capacity | Progress of STP Remarks
Discharge Programme Completion (MLD) construction
(MLD) (%)
1 2 3 4 5 6 7 8 9 10 11 12 13
C - Drains to be tapped in projects Under Construction - 30 Nos.
1 Modinagar | Kadarabad Drain Kali - Untapped Modinagar sewerage scheme AMRUT 1.1.2018 31.03.2022 20 100 Pertaining to UPJN (Urban)
2 Moradabad | Vivekanand Hospital Drain Ramganga 1.08 Untapped | & D and STP works at| Namami Gange - - 25 0 Tender has been finalised and LOA was issued in Mar-2020
(Left) Moradabad but the date of start could not be decided as land for
3 Moradabad | Vivekanand Hospital Drain Ramganga 2.61 Untapped (Zone - 1) construction of 25 MLD STP made available by Nagar Nigam,
(Right) Moradabad is subjudice at Hon'ble High Court at Allahabad.
4 Moradabad |MIT Drain Ramganga 75 Untapped AG UP and AAG are engaged for the case. Revised affidavit
- was filed by UPJN in consultation with AAG. Hearing was
5 Moradabad |Moksh Dham Drain Ramganga 7.22 Untapped scheduled on 23.12.2021, but coud not take place.
6 Moradabad |TDI City Drain Ramganga 4.86 Untapped
7 Hapur Hapur Drain Kali 6 Untapped Hapur sewerage scheme AMRUT 25.10.2019 31.03.2022 30 90 Pertaining to UPJN (Urban)
8 Bulandshahar |Manan Road Nalla Kali 7.7 Untapped Bulandshahar sewerage AMRUT 09.12.2018 31.03.2022 40 100 Pertaining to UPJN (Urban). After completion of sewer
(Bulandshahr 1) scheme network and House connections, there will be no need for
9 Bulandshahar | Adil nagar Nala Kali 2.15 Untapped tapping of drains.
10 Bulandshahar |Chandbari Road Kali 6.18 Untapped
(Bulandshahr 1)
11 Bulandshahar | Cheel ghat Kali 0.88 Untapped
12 Bulandshahar | Narshal ghat Kali 241 Untapped
13 Bulandshahar | Adil Nagar 2 Kali - Untapped
14 Bulandshahar | Kasai Bada Kali 0.85 Untapped
15 Bulandshahar | Faisalabad road Kali 3.25 Untapped
16 Bulandshahar | Behind Shanidev mandir Kali - Untapped
17 Bulandshahar | Devipura Kali 1.65 Untapped
18 Bulandshahar | Bridge Dhameda Road Kali 0.34 Untapped
19 Bulandshahar | Behind chamunda mandir Kali 0.4 Untapped
20 Kanpur Panki Nala (Thermal power) Pandu 30 Untapped | & D and STP works at| Namami Gange 11.10.2019 31.03.2022 30 82 Work is under progress.
Pankha, Kanpur
21 Kanpur ICI Nala Pandu 40 Untapped
22 Unnao City Jail Drain (Dakari drain) Ganga 19.33 Untapped | & D and STP works at| Namami Gange 11.10.2019 31.03.2022 15 67 Work is under progress.
Unnao
23 Bareilly Deveranaiya Nala Ramganga 62 Untapped Pollution abatement for River| Namami Gange - Jul-23 63 - LOA issued to M/s. Enviro Infra Engineers Pvt. Ltd. On
24 Bareilly Chawri Nala (Chodari) Ramganga Untapped Ramganga at Bareilly (I&D 28.07.2021.
25 Bareilly Nakatiya Nala Ramganga Untapped and STP works)
26 Farrukhabad |Bhairoghat drain (Tokaghat) Ganga 4 Untapped | & D and STP works at| Namami Gange - Oct-23 43 - LOA issued on 29.10.2021.
27 Farrukhabad [Dhinapur drain Ganga 1 Untapped Fatehgarh-Farrukhabad
28 Fatehgarh _[Hathikhana Nala Ganga 6.88 Untapped
29 Fatehgarh _[Bargadiya Ghat drain Ganga 131 Untapped
30 Fatehgarh | Cantt Nalla Ganga 3.44 Untapped
D - Drains to be tapped in sanctioned projects (Under Tendering) - 02 Nos.
1 Meerut Abu Nallah-2 Kali 145.95 Untapped | & D and STP works at| Namami Gange - 24 months affter 220 - NIT has been published on 01.09.2021 and bids are to be
2 Meerut Slaughter House Drain Kali 113.73 Untapped Meeurt issuance of LOA received on 08.03.2022.
/Odean Nala
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S.No | City/Town Name of Drain River Average Flow | Status of drains Name of Project Name of | Date of Start Date of STP Capacity | Progress of STP Remarks
Discharge Programme Completion (MLD) construction
(MLD) (%)
E - Drains to be tapped in projects submitted for approval- 09 Nos.
1 Meerut Abu Nallah-1 Kali 39.22 Untapped | & D and STP works of Abu{ Namami Gange - 24 months affter| 14 MLD STP - PFR submitted to NMCG vide SMCG letter dated 18.06.2021
Nallah - 1 Drain at Meerut issuance of LOA proposed for approval.
2 Moradabad |Moradabad drain (Karula Ramganga 26.11 Untapped | & D and STP works at| Namami Gange - 37 MLD STP - PFR submitted to NMCG vide SMCG letter dated 18.09.2020
drain) Moradabad (Zone - IV) proposed for approval.
3 Kanpur Ganda Nala Pandu 55.09 Partially Tapped _|Prevention of overflow of| Namami Gange - - - DPR under Namami Gange, Phase-11 submitted to NMCG vide
4 Kanpur Halwa Khand Nala Pandu 11.44 Partially Tapped Ganda Nala and Halwakhanda letter dated 20.12.2021.
5 Kanpur Ranighat drain Ganga 1.89 Partially Tapped | & D of remaining 5 drains| Namami Gange - - -
6 Kanpur Satti Chaura Ganga 2 Partially tapped falling in river Ganga and
7 Kanpur Golaghat Nala Ganga 1.44 Partially tapped sewerage network for
8 Gulaothi Gulaothi Drain Kali 6.91 Untapped | & D and STP works at| Namami Gange - 10 MLD STP - DPR submitted to SMCG vide letter dated 27.01.2022.
Gulaothi Town, Bulandshahar proposed
9 Hapur Hapur Drain-1 (City drain) Kali 25 Untapped Prevention of Pollution of| Namami Gange - - - DPR submitted to SMCG vide letter dated 27.01.2022.
River Kali by | & D of Hapur
City Drain at Distt. Hapur
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Status of 86 drains in Phase - I, Segment - B

Annexure - 5a

S. No City/Town Name of Drain River Average Flow |Status of Drains| Name of STP Capacity of Remarks
Discharge STP
(MLD) (MLD)
1 2 3 4 5 6 7 8 9
A - Drains not require tapping - 09 Nos.
1 Nazibabad Chhoiya Drain Ganga 4.66 Tapping not N. A N. A. Not pertaining to U. P. Jal Nigam. Industrial drain, action to be
required taken by UPPCB.
2 Khatauli Sugar mill nala Kali - Tapping not N. A. N. A.
required
3 Ghaziabad Fuldhera drain Ganga - Tapping not N. A N. A.
required
4 Amroha Bagad drain (river) Ganga - Tapping not N. A. N. A.
required
5 Hapur Chhoiya Drain Kali - Tapping not N. A N. A
required
6 Debai Neem nala Kali - Tapping not N. A. N. A. Dry drain, not requiring tapping
(Bulandshahar) required
7 Seohara Nohra drain (Nasiya drain) Ramganga 5.88 Tapping not N. A N. A BOD is less than 3 mg/I hence requires no treatment
required
8 Kanpur Air force Nala Ganga - Tapping not N. A N. A Storm water drain, Not to be tapped
required
9 unnao Loni Drain Ganga - Tapping not N. A N. A Loni Drain carries Approx 2.0 MLD untreated domestic waste
required water from the habitation of some part of Unnao city and approx
5.72 MLD Industrial treated water of Industrial area Site -1 &
Site — 2, Chandpur and Jamuka, Unnao. Loni drain covering the
distance of about 60 K.M. from Unnao city often remains dry
near Bihar, District Unnao before meeting to the River Ganga.
B - Tapped Drains - 36 Nos.
1 Gharmuktheshwar |Garh Drain Ganga 4 Tapped Garh STP 34 -
2 Bijnor Hemraj drain/Bijnor drain Ganga 6.4 Tapped Bijnour STP 24 -
3 Rampur Rampur drain Ramganga - Tapped Moradabad STP 14 & 15 -
4 Moradabad Jigar Colony Ramganga 2.59 Tapped Moradabad STP 58 -
5 Moradabad Katghar Railway Station Ramganga 13 Tapped -
Drain
6 Moradabad Prabhat Nagar drain (near Ramganga 1.73 Tapped -
Chandausi Road)
7 Moradabad Jama Masjid Left Drain Ramganga 0.5 Tapped -
8 Moradabad Jama Masjid Right Drain Ramganga 0.9 Tapped -
9 Moradabad Lalbagh Drain Ramganga 1.73 Tapped -
10 Moradabad Nawabpura Drain 1st Ramganga 1.3 Tapped -
11 Moradabad Nawabpura Drain 2nd Ramganga 13 Tapped -
12 Moradabad Ghosiyan Drain Ramganga 1.3 Tapped -
13 Moradabad Jhabbu Ka Nala Ramganga 3.46 Tapped -
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S. No City/Town Name of Drain River Average Flow |Status of Drains| Name of STP Capacity of Remarks
Discharge STP
(MLD) (MLD)
14 Moradabad Chakkar Ki Milak Ramganga 2.50 Tapped -
(Mukarampur)
15 Moradabad Kudaghar Drain Ramganga 6.05 Tapped -
16 Moradabad Daheria/ Dateria Drain Ramganga 3.02 Tapped -
17 Moradabad Barbalan Drain Ramganga 1.73 Untapped -
18 Anupshahar Anupsahar STP Drain-1 Ganga 0.81 Tapped Anupshahar STP 17 -
19 Anupshahar Anupsahar STP Drain-2 Ganga 1.76 Tapped
20 Kannauj Patta Nala Kali 7 Tapped Kannauj 13 -
21 Kannauj Chhemkali temple to Kali 3 Tapped -
Nadangapur village (Adanga
nalla)
22 Kannauj Tammi house to Sadkapur Kali 2 Tapped -
Village (Tammi nalla)
23 Kanpur Permiya Nala Ganga 6.38 Tapped Cluster of STPs at - -
Jajmau
24 Kanpur Sisamau Nala Ganga 140.146 Tapped -
25 Kanpur Tefco Nala Ganga 0.43 Tapped -
26 Kanpur Parmath drain Ganga 1.78 Tapped -
27 Kanpur Muir drain Ganga 3.25 Tapped -
28 Kanpur Police line drain Ganga 0.79 Tapped -
29 Kanpur Jail drain Ganga 1.22 Tapped -
30 Kanpur Bhagwatdas (Guptarghat Ganga 2.38 Tapped -
Nala)
31 Kanpur COD Nala Pandu 8.81 Tapped Bingawan 210 -
32 Kanpur Dabka Nalla-1l1 Ganga 2.56 Tapped Cluster of STPs at - -
Jajmau
33 Kanpur Shetla Bazar (Bangalighat Ganga 5.75 Tapped -
nala)
34 Kanpur Budhiya ghat Drain Ganga 2.34 Tapped -
35 Kanpur Wazidpur Nalla Ganga 7.66 Tapped -
36 Kasganj Kasganj drain Kali 12.7 Tapped Kasganj 15 -
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Status of 215 drains in Phase - 11, Segment - B

S. No City/Town Name of Drain River Average Flow Status of Drains Name of Project Name of | Date of Start Date of Progress | STP capacity Remarks
Discharge Programme| of Project Completion of STP (MLD)
(MLD) construction
(%)
1 2 3 4 5 6 7 8 9 10 11 12 13
C - Drains to be tapped in projects Under Construction - 54 Nos.

1 Mirzapur Basvariya Drain Ganga 1.130 Untapped Vindhanchal Sewerage AMRUT 21.12.2018 31.03.2022 100 7 Pertaining to UPJN (Urban). After completion of sewer

2 Mirzapur DiwanGhat new Drain Ganga 0.020 Untapped Scheme network and House connections, there will be no need for

3 Mirzapur BalughatKacha Drain Ganga 0.010 Untapped tapping of drains

4 Mirzapur Malhaya Drain Ganga 0.270 Untapped

5 Mirzapur Patengra (manasarovar) Drain Ganga 0.740 Untapped

6 Prayagraj Mawaiya Nala Yamuna 28.10 Untapped | & D and STP works at | Namami Gange 16.09.2019 30.06.2022 70.00 42 Work is under progress.

7 Prayagraj Mahewa Ghat Drain no. 1 Yamuna 0.30 Untapped Naini, Phaphamau and

8 Prayagraj Mahewa Ghat Drain no. 2 Yamuna 0.22 Untapped Jhunsi

9 Prayagraj Arail Drain No. 2 (Kharkauni drain) Yamuna 1.45 Untapped

10  |Prayagraj Sachcha Baba Ashram Drain Yamuna 2.72 Untapped

11  |Prayagraj Basna Nala Ganga 2.55 Untapped Namami Gange 16.09.2019 30.06.2022 14 Work is under progress.

12 |Prayagraj Shantipuram Nala Ganga 4.10 Untapped

13  |Prayagraj 5 small drains near Gangoli Shival Drain Ganga 0.80 Untapped Namami Gange 16.09.2019 30.06.2022 16 Work is under progress.

14 Prayagraj Ulta Quila | Ganga 0.30 Untapped

15  |Prayagraj Ulta Quila I Ganga 0.24 Untapped

16  |Prayagraj Lotey Haren Nala Ganga 9.98 Untapped

17  |Prayagraj Shastri Bridge Nala (03 small drains), Jhushi Ganga 2.78 Untapped

18  |Prayagraj Nehru Park Nala Ganga 2.65 Untapped - - - - - - House connection work sanctioned under Amrut Programme
and after completion of househlod connection the discharge in
Nala/drains will be reduced significntly byJune 2022. DPR
for interception of drains to nearby STP will be prepared as
per requirement.

19 |Varanasi Rajghat Outfall (Shahi Nala) Ganga 130.00 Partially Tapped Rehabilitation of OTS AMRUT 25.03.2020 15.03.2022 - - Pertaining to UPJN (Urban)

to RTS at Varanasi

20  |Ghazipur HARIZAN BASTI Ganga 0.02 Untapped 1 & D and STP works at| Namami Gange| LOA issued on 31.03.2023 2.00 Agreement has been signed on 24.06.2021. Work in progress

21 |Ghazipur SAMSHAN GHAT Ganga 0.103 Untapped Ghazipur 20.02.2021

22 |Ghazipur RUI MANDI Ganga 0.018 Untapped

23 |Ghazipur BUDHAVA MAHADEVA Ganga 0.049 Untapped

24 |Ghazipur MUGAL PURA Ganga 0.027 Untapped

25 |Ghazipur POSTA GHAT Ganga 0.027 Untapped

26 |Ghazipur KHIRKI GHAT Ganga 0.025 Untapped

27 |Ghazipur THERI BAZAR Ganga 0.025 Untapped

28  |Ghazipur ANZAHI GHAT Ganga 3.91 Untapped

29  |Ghazipur CHETNAT GHAT Ganga 0.686 Untapped

30  |Ghazipur STIMER GHAT Ganga 3.241 Untapped

31 |Ghazipur GOLA GHAT Ganga 0.102 Untapped

32 |Ghazipur MAKSUD GHAT Ganga 0.018 Untapped

33 Ghazipur COLLECTER GHAT Ganga 3.141 Untapped

34 |Ghazipur DADRI GHAT Ganga 3.233 Untapped

35 Ghazipur SAI MANDIR Ganga 3.119 Untapped

36 |Ghazipur NAUPURA Ganga 0.018 Untapped

37 Ghazipur AFIM FACTORY COLONY Ganga 0.018 Untapped

38 |Ghazipur MAHALA BASTI (SIKANDPUR) Ganga 0.02 Untapped

39  |Ghazipur D.M BANGLO Ganga 3.141 Untapped

40  [Ghazipur PEAR NAGAR Ganga 0.027 Untapped

41 Ghazipur BADA MAHADEVA (GORA BAZAR) Ganga 391 Untapped

42 [Ghazipur BADA MAHADEVA (ADARSH BAZAR) Ganga 1.27 Untapped

43 |Mirzapur Bisundarpur Drain Ganga 1.580 Untapped |1 & D and STP works at| Namami Gange| LOA issued on 31.03.2023 2.00 17 Agreement has been signed on 24.06.2021. Work in progress

44 |Mirzapur Hanumanghat Drain Ganga 0.680 Untapped Mirzapur 20.02.2021

45 |Mirzapur Public club Drain Ganga 0.600 Untapped

46 [Mirzapur Barahmiliah Drain Ganga 0.390 Untapped

47 |Mirzapur District judge Drain Ganga 0.400 Untapped

48  |Mirzapur Lift cannal Drain Ganga 0.400 Untapped

49  |Mirzapur Irrigation colony Drain Ganga 0.030 Untapped

50 |Mirzapur MorchaGhar Drain Ganga 1.640 Untapped

51 Mirzapur Ghoreshahid Drain Ganga 49.300 Untapped
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S. No City/Town Name of Drain River Average Flow Status of Drains Name of Project Name of | Date of Start Date of Progress | STP capacity Remarks
Discharge Programme| of Project Completion of STP (MLD)
(MLD) construction
(%)
1 2 3 4 5 6 7 8 9 10 11 12 13
52 Mirzapur konia Ganga 0.020 Untapped
53  |Mirzapur Chorawa Ganga 0.250 Untapped
54 |Mirzapur Balaji temple Ganga 2.200 Untapped
D - Drains to be tapped in projects submitted for approval- 25 Nos.
1 Dalmau Padva Nala/(Muraibagh) Shankar Nagar Ganga 2.68 Untapped | & D & STP works at | Namami Gange - 24 months after - 4 MLD proposed | DPR submitted to SMCG vide letter dated 03.02.2022.
2 Dalmau Bada Math - Chhota Math ke bich ka Ganga Untapped Dalmau, Distt. issuance of LOA
Nala/(Sherandajpur) Raebareilly
3 Dalmau Busda Ghat ka Nala/(Sherandajpur) Ganga Untapped
4 Dalmau Shukla Ghat ka Nala/(Sherandajpur) Ganga Untapped
5 Dalmau Pathvari Ghat ka Nala/(Tikaitganj) Ganga Untapped
6 Dalmau Soarakh Ghat Muroop Nala/(Tikaitganj) Ganga Untapped
7 Dalmau Muskatpal Nala Ganga Untapped
8 Dalmau Shivala Ghat Nala Ganga Untapped
9 Dalmau Raja Tiloi Ghat Nala/Mo. sherndajpur(Deen Ganga Untapped
shah Gaora Ghat)
10  |Mughalsarai Kali Mohal Drain (Ganda Nala) Ganga 8.26 Untapped | & D and STP works at| Namami Gange - 24 months after - 37 MLD DPR is submitted to NMCG. NMCG has appointed its TPI
- - - Pt. Deen Dayal issuance of LOA proposed for its appraisal of DPR.
11 |Mughalsarai Chandhasi Nala/Railway Nala Ganga 21.07 Untapped Upadhyay Nagar,
12 |Saidpur Jauhargaj Drain Ganga 0.80 Untapped | & D and STP works at| Namami Gange - 24 months after - 7 MLD proposed |PFR has been submitted to NMCG vide SMCG letter dated
13 [Saidpur Rangmahal Ghat Drain Ganga 0.20 Untapped Saidpur, Distt. Ghazipur issuance of LOA 07.04.2021.
14  |Saidpur Ward No. 15 Malhiya Basti Drain Ganga 1.00 Untapped
15  |Saidpur Mahaveer Ghat Drain Ganga 0.60 Untapped
16  |Saidpur Sangat Ghat Drain Ganga 0.50 Untapped
17 |Saidpur Pakka Ghat Drain Ganga 0.50 Untapped
18  |Saidpur Budenath Mahadew Ghat Drain Ganga 0.80 Untapped
19  |Saidpur Kot Ghat Ganga 0.90 Untapped
20 |Zamania Gorawa Drain Ganga 0.60 Untapped | & D and STP works at | Namami Gange - 24 months after - 55MLD PFR has been submitted to NMCG vide SMCG letter dated
- - Zamania, Distt. issuance of LOA proposed 07.04.2021.
21 |Zamania Kankarwa Drain Ganga 1.01 Untapped Ghazipur
22 |Zamania Karpurimai Ghat Drain Ganga 2.80 Untapped
23 |Bhadohi Chauri Nala Varuna 2.67 Untapped | & D and STP works at| Namami Gange - 24 months after - 22 MLD DPR has been submitted to NMCG vide SMCG letter dated
Bhadohi issuance of LOA proposed 28.05.2021
24 |Bhadohi Rajpura Nala Varuna 433 Untapped
25  |Bhadohi Mamdopur Nala Varuna 3.99 Untapped
D - Drains to be tapped in projects under preparation- 41 Nos.
1 Ballia Kathar Nala at the around of Ballia city Ganga 17 Untapped | & D of Kathar Nala at | Namami Gange 24 months after 19.6 DPR for balance works under Namami Gange Phase-11 will
distt. Ballia issuance of LOA be submitted to SMCG by 10.01.2022.
2 Manikpur Pakka Nala Ganga 0.582 Untapped | & D and STP for|Namami Gange - 24 months after - Wetland DPR has been prepared and will be submitted to SMCG by!
3 Manikpur Raja Hela Nala Ganga 0.100 Untapped Abaterpent of Pollution issuance of LOA Technology  [20.12.2021.
of River Ganga at based
4 Manikpur Prathmik Vidyalaya Ganga 0.086 Untapped Manikpur, Distt.
5  [Manikpur Mallahan Tola Ganga 0.086 Untapped Pratapgarh
6 Manikpur Post office Nala Ganga 0.243 Untapped
7 Prayagraj A.D.A. Colony Nala / Jwaladevi Ganga 4.50 Untapped | & D of Rasulabad|Namami Gange - 24 months after - Total 133 MLD |Revised DPR will be submitted to SMCG by 10.03.2022
Ghat drains and issuance of LOA proposed
8 Prayagraj Rajapur Nala Ganga 25.00 Untapped augmentation of STPs at including
9 Prayagraj Shankarghat Drain -01 Ganga 0.87 Untapped Distt. Prayagraj augmented
10  |Prayagraj Shankarghat Drain -02 Ganga 1.25 Untapped capacities
11  |Prayagraj Jondhwal drain 7.50 Untapped
12 |Prayagraj Shankarghat Colony Drain (Near Phaphamau Ganga 1.25 Untapped
Bridge)
13 |Prayagraj Sadar Bazar Nala Ganga 3.80 Untapped
14  |Pravagrai Ghaghar Nala 1-A / Sadivapur Drain Yamuna 5.00 Untapped 1&D of 8 nos. drains and| Namami Gange - - - - Preparation of DPR of 1&D of 8 drains and construction of
15  |Prayagraj Ghaghar Nala 1-Al ‘Yamuna 3.25 Untapped construction of 60 MLD New STP is under progress. DM, Prayagaraj has been
16  |Prayagraj Ghaghar Nala 1-B Yamuna 1.60 Untapped STP including 15 years requested to provide 40 m x 40 m = 1600 sqm. land by SE, Il
17 |Prayagraj Dariyabad Kakahraghat Drain Meerapur Yamuna 1.81 Untapped O&M. Circle, UPJN (Rural), Prayagraj vide letter dated 26.11.2021.
18  |Prayagraj Dariyabad Pipalghat Drain Yamuna 2.00 Untapped The DPR shall be prepared after availability of land. The!
19 Prayagraj Dariyabad Jogighat Drain Meerapur Yamuna 2.30 Untapped project is expected to be included in Namami Gange Phase-11
20 Prayagraj Balua Ghat JCC Backside Yamuna 0.50 Untapped programe.
21 |Prayagraj Drain near Chachar Drain/Bargad Ghat ‘Yamuna 3.25 Untapped

Meerpur
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S. No City/Town Name of Drain River Average Flow Status of Drains Name of Project Name of | Date of Start Date of Progress | STP capacity Remarks
Discharge Programme | of Project Completion of STP (MLD)
(MLD) construction
(%)
1 2 3 4 5 6 7 8 9 10 11 12 13
22 |Prayagraj Karela Bagh Drain ‘Yamuna 0.60 Unapped 1&D works of 3 drains - - - - - These drains belong to Sewerage District-B area. DPR for!
in Karelabagh area laying of Gravity Sewer Network to intercept the discharge of!
these drains, amounting Rs. 8.84 Crore was submitted to!
Nagar Nigam Prayagraj vide letter dated 19.06.2021. This
- - DPR has now been revised eliminating house connection
23 |Prayagraj Karela Bagh Drain A-1 Yamuna 0.73 Unapped work, which was proposed in earlier DPgR. It is pertinent to|
mention that a new DPR, amounting Rs. 5.29 cr. has been
submitted to Nagar Nigam, Prayagraj vide General Manager,
GPCU, U.P. Jal Nigam(Urban), Prayagraj letter dated
24 Prayagraj Karela Bagh Drain A-2 Yamuna 0.72 Unapped 26.11.2021. This DPR contains only I&D arrangement with!
gravity sewer line. This work will be executed by U.P. Jal
Nigam (Urban).
25 Prayagraj Shivkuti Drain No. 1 Ganga 1.10 Unapped 1&D of 13 drains|Namami Gange - - - 40 MLD DPR submitted to SMCG vide letter dated 18.02.2022.
26 Prayagraj Shivkuti Drain No. 2 Ganga 0.15 Unapped augmentation of Salori proposed
27 Prayagraj Shivkuti Drain No. 3 (North) Ganga 0.20 Unapped STP including 15 years
28 Prayagraj Shivkuti Drain No. 4 Ganga 0.25 Unapped O&M.
29 Prayagraj Shivkuti Drain No. 5 Ganga 0.30 Unapped
30 Prayagraj Shivkuti Drain No. 6 Ganga 0.25 Unapped
31 Prayagraj Shivkuti Drain No. 7 (East) Ganga 0.70 Unapped
32 Prayagraj Govindpur Colony Drain (Purani Basti) Ganga 0.20 Unapped
33 Prayagraj Govindpur Colony Drain No. 1 Ganga 0.25 Unapped
34 Prayagraj Govindpur Colony Drain No. 2 Ganga 0.30 Unapped
35 Prayagraj Govindpur Colony Drain No. 3 Ganga 0.15 Unapped
36 Prayagraj Govindpur Colony Drain No. 4 Ganga 0.25 Unapped
37 Prayagraj Salori Nala Ganga 19.50 Unapped
38 Prayagraj Co-Operative Nala Ganga 0.27 Unapped - Namami Gange - - - - DPR for I&D of Indira Awas Drain and augmentation of!
39  [Prayagraj Indira Awas Nala / Jai Gurudev Ashram Ganga 115 Untapped Salori STP is under preparation and will be submitted by|
Nala March, 2022
40  |Varanasi Nakkhi Drain Ganga 1.86 Partially Tapped - Namami Gange - - - 50 MLD DPR for additional STP is under preparation and will be
41 |Varanasi Assi/Nagavan Drain Ganga 42.81 Partially Tapped proposed submitted by Mar-22
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Status of 215 drains in Phase - 11, Segment - B

Annexure - 5b

S.No City/Town Name of Drain River Average Flow Status of Drains | Name of STP | STP capacity Remarks
Discharge (MLD)
(MLD)
A - Drains not require tapping - 16 Nos.
1 Chunar NAGARPUR Jargo 0.091 Tapping not required N.A. N.A. Not proposed to be intercepted and diverted as the same are falling into
2 Chunar TEAKAUR NAGARPUR Jargo 0.100 Tapping not required N.A. N.A. River Jargo which finally meets River Ganga in the downstream at an
3 Chunar BHARATPUR KABRISTAN Jargo 0.154 Tapping not required N.A. N.A. approximate distance of 16 kms. River Jargo dries in dry weather
4 Chunar BHARATPUR TRIMOHANI Jargo 0.134 Tapping not required N.A. N.A. before meeting River Ganga therefore no 1&D is proposed for drains
5 Chunar SADDUPUR NAIPURWA Jargo 0.960 Tapping not required N.A. N.A. falling into River Jargo.
6 Chunar PASHU CHIKITSALAYA Jargo 0.126 Tapping not required N.A. N.A.
7 Chunar NAGAR PALIKA Jargo 0.224 Tapping not required N.A. N.A.
8 Chunar PARADE GROUND Jargo 0.300 Tapping not required N.A. N.A.
9 Fatehpur Tambeshear Mandir to Mitthanpur Yamuna - Tapping not required N.A. N.A. Dry weather flow from the town doesn't reach the river.
10 Fatehpur Navabag to Lodhiganj Yamuna - Tapping not required N.A. N.A.
11 Fatehpur Joniha Chauraha to Jhaupur Yamuna - Tapping not required N.A. N.A.
12 |Kunda Ganda Nala Raiyapur Ganga - Tapping not required N.A. N.A. Dry weather flow from the town doesn't discharge into the river.
13 Kunda Taar Nala Babaganj Ganga - Tapping not required N.A. N.A.
14 |Kunda Ganda Nala Baraipur Ganga - Tapping not required N.A. N.A.
15 Prayagraj Fort Drain No. 1 Yamuna 0.20 Untapped N.A. N.A. These two drains are currently dry and there is no requirement of 1&D
16 Prayagraj Fort Drain No. 2 Yamuna 0.40 Untapped N.A. N.A. of these drains.
B - Tapped Drains - 79 Nos.
1 Mirzapur Kachari Drain Ganga 1.200 Tapped Pakka Pokhra 14 -
2 Mirzapur Oliyar Ganga 0.310 Tapped -
3 Mirzapur Sundar Ganga 0.240 Tapped -
4 Mirzapur Badali Ganga 0.390 Tapped -
5 Mirzapur Narghat Ganga 0.780 Tapped -
6 Mirzapur Khandawa Ganga 9.420 Tapped -
7 Mirzapur DiwanGhat old Drain Ganga 0.100 Tapped Vindhyanchal 4 -
8 Mirzapur BalughatPakka Drain Ganga 0.170 Tapped -
9 Mirzapur Parasuram Drain Ganga 1.390 Tapped -
10  |Mirzapur Gudara Drain Ganga 0.200 Tapped -
11 |Prayagraj Sasur Khaderi Yamuna 18.00 Tapped Numayadahi 50 -
12 |Prayagraj Main Ghaghar Nala Yamuna 25.86 Tapped -
13 |Prayagraj Chachar Nala Yamuna 25.00 Tapped Naini 80 -
14  |Prayagraj Drain at Gate No. 9 Yamuna 2.15 Tapped -
15  |Prayagraj Drain at Gate No. 13 Yamuna 1.98 Tapped -
16  |Prayagraj Morigate Nala Ganga 8.00 Tapped Rajapur 60 -
17 Prayagraj Drains Of Daraganj Area Ganga 2.00 Tapped -
18  |Prayagraj Jondhwal Ghat Drain/Chhuhara Mandir Ganga 1.31 Tapped -
19 Prayagraj Jondhwal Rasulabad Drain (Murdaghat) Ganga 1.50 Tapped -
20 Prayagraj Mumfordganj Drain Ganga 10.00 Tapped -
21  |Prayagraj Chilla Drain Ganga 1.20 Tapped Salori 43 -
22 Prayagraj Allenganj Nala / Buxi Bund Nala Ganga 20.00 Tapped -
23 |Prayagraj Ponghat Nala Ganga 7.50 Tapped Ponghat 10 -
24 Prayagraj Kodra Nala Ganga 13.00 Tapped Kodra 25 -
25  |Prayagraj Rasulabad Puccaghat Drain Ganga 1.55 Tapped Rajapur 60 -
26 Prayagraj Mehdauri Gaon Drain Ganga 1.40 Tapped -
27  |Varanasi Shivala Drain Ganga 5.00 Tapped Dinapur 80 -
28  |Varanasi Harishchandraghat Drain Ganga 2.50 Tapped -
29  |Varanasi Mansaroverghat Drain Ganga 4.50 Tapped -
30 |Varanasi Pandeyghat Drain Ganga 30.00 Tapped -
31 |Varanasi Dr. R. P. Ghat Drain Ganga Tapped -
32  |Varanasi Meerghat Drain Ganga Tapped -
33 |Varanasi Lalitaghat Drain Ganga 4,50 Tapped -
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S. No City/Town Name of Drain River Average Flow Status of Drains | Name of STP | STP capacity Remarks
Discharge (MLD)
(MLD)

34 |Varanasi Jaleshanghat Drain Ganga Tapped -
35 |Varanasi Manikarnikaghat Drain Ganga Tapped -
36 |Varanasi Sankthaghat Drain Ganga 1.50 Tapped -
37 |Varanasi Mehtaghat Drain Ganga Tapped -
38 |Varanasi Ramghat Drain Ganga Tapped -
39 |Varanasi Panchgangaghat Drain Ganga Tapped -
40  |Varanasi Bramhaghat Drain Ganga Tapped -
41 |Varanasi Lalghat Drain Ganga Tapped -
42  |Varanasi Trilochanghat Drain Ganga 4.50 Tapped -
43 |Varanasi Teliya Drain Ganga 2.80 Tapped -
44 |Varanasi Bhainsasur Drain Ganga 0.40 Tapped -
45 |Varanasi Rajghat Drain Ganga 0.20 Tapped -
46 |Varanasi Phulwariya Drain Varuna 7.60 Tapped Dinapur 140 -
47  |Varanasi Sadar Bazar Drain Varuna 2.00 Tapped -
48  |Varanasi Raja Bazar Drain Varuna 0.10 Tapped -
49 Varanasi TeliyaBag Drain Varuna 18.00 Tapped -
50 |Varanasi Nakkhighat Drain Varuna 0.10 Tapped -
51 |Varanasi Narokhar Drain Varuna 7.50 Tapped Goitha 120 -
52 |Varanasi Sarang Talab Drain Varuna 1.50 Tapped -
53  [Varanasi Nai Basti Varuna 3.00 Tapped -
54  |Varanasi Central Jail Drain Varuna 6.50 Tapped -
55  [Varanasi Ordely Bazar Drain Varuna 7.00 Tapped

56 |Varanasi Chamrautha Drain Varuna 1.50 Tapped

57 |Varanasi Khajury Colony Drain Varuna 1.50 Tapped

58 |Varanasi Banaras Drain No.-5 Varuna 1.00 Tapped

59  [Varanasi Hukulganj Drain Varuna 2.50 Tapped

60 |Varanasi Samneghat Drain Ganga 1.17 Tapped Ramna 50 -
61 Chunar TAMBALGANJ NALA Ganga 0.046 Tapped -
62 [Chunar DARGAHSHAREEF NALA Ganga 0.319 Tapped -
63 Chunar BHAIRAMGANJ EAST NALA Ganga 0.081 Tapped -
64 Chunar BHAIRAMGANJ WEST NALA Ganga 0.062 Tapped -
65 Chunar TEKAUR BASTI NORTH Ganga 0.099 Tapped -
66 Chunar TEKAUR BASTI SOUTH Ganga 0.098 Tapped -
67 Chunar SANTOSHI MATA MANDIR NALA Ganga 0.125 Tapped ESTP 0.01 -
68  [Chunar POST OFFICE SOUTH DRAIN Ganga 0.393 Tapped -
69 Chunar POST OFFICE NORTH DRAIN Ganga 0.335 Tapped -
70 Chunar GANGESHWAR NISHAD PARK DRAIN Ganga 0.088 Tapped -
71 Chunar BALUGHAT DRAIN Ganga 0.085 Tapped -
72 [Chunar BELBEER GHAT DRAIN Ganga 0.042 Tapped -
73 Chunar CHOURA MATA DRAIN Ganga 0.125 Tapped -
74 |Chunar KASHI RAM AWAS DRAIN Ganga 0.377 Tapped -
75 Ramnagar Rambhag Ghat Drain Ganga 8.20 Tapped -
76 |Ramnagar Balua Ghat Drain Ganga 0.13 Tapped -
77 |Ramnagar Shakti Ghat Drain Ganga 0.40 Tapped Ramnagar 10 -
78 |Ramnagar Salotri Ghat Drain Ganga 0.34 Tapped -
79 Ramnagar Hanuman Ghat Drain Ganga 0.09 Tapped -
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Annexure-2

Status of Sewage Treatment Plants (STPs) in Uttar Pradesh

Feb-22
S.No Sewage Treatment Plant in UP Number
1 | Total STP (Operational + Not Operational) 110
Operational STP 101
2 STP Achieving Norms 67
STP Not Achieving Norms 34
3 STP Not In Operation 9

Status of Sewage Treatment Plants (STPs) in Ganga Front Town

Feb-22
S.No Sewage Treatment Plant in UP Number

1 | Total STP (Operational + Not Operational) 34
Operational STP 32

2 STP Achieving Norms 5
STP Not Achieving Norms 24

3 | STP Not In Operation | 3
4 | STP in Under Construction | 2
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U.P. Pollution Control Board

STPs - Operational Feb - 2022
Hotel/Ashram/
Authority/Loc Nameof |\ o of
al Urban treated river
body/other Mode of SeWage | otchment in
Year of Installed | Utilized |Technology/| institutions whether | disposal of | "°%™"9 I\yhich STP is Remarks /
Sl. Name and Commissioni City/ Town Capacity | Capacity |process Sgl'yP responsible Date pH BOD COD | TSS Te FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/l) | (mg/1) | (mg/1) | (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgkl)n/Sub/- (tributary of Phase (EC./ Closure)
STP sludge Tributary river with Date
Tributary/ .
. Gangalriver
River Ganga)
Ganga 9
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21
Yamuna
10.445 MLD STP Pollution Not Jharana | River
1 S 2001 Etawah 10.445 10.445 WSP Control Unit, | 10.02.22 | 8.20 43.0 280.0 | 110.0 120000 60000 L == Phase-11
near Tixi Tempel UP Jal Achieving Nala Yamuna
Nigam, Agra
Nagar Palika On Land Treated
p [B3SMLDSTRPA o)) Etawah 135 3.0 WsP | Parishad, |10.02.22| 830 | 41.0 |240.0| 83.0 | 110000 40000 NOt | Siudge-in | OnLand | sewageis | Phase-ll
Mauja Umrain Achieving - A
Etawah Agriculture for irrigation
As per Jal Kal Vibhag
nagar nigam infromation
03 MLD STP approx -3MLD treated
3 Firozabad 2014 Firozabad 3 3 UASB Jal Kal 21.02.22 | 8.10 29.0 232.0 | 83.0 90000 34000 Achieving sewage is used by Phase-II
horiculture department
for irrigation of
Plantation/ trees
67 MLD ASP+ UP. Jal River
4 | Mohammadpur, 2020 Firozabad 67 67 extended L 21.02.22 | 7.90 27.0 2240 [ 58.0 80000 30000 Achieving Phase-11
- . Nigam Yamuna
Biharipur aeration
- T -
5 | 1.65MLD Saifai | 2013 Etawah 165 165 SBR UP.Jal | 160022 | 790 | 240 |2080] 670 | 90000 40000 | Achieving | [Fiver | Treatedsewageis used| oo,
Nigam Sengar for plantation
23 MLD STP at . . .
6 | MaujaOdenya, | 2014 Mainpuri 230 104 | uass [|NagarPalikal )00 | 750 | 280 | 2240 720 90000 30000 | Achieving | Toudh | Khaia jishanRiver/| oo,
. Parishad Drain Drain | River Ganga
Padaria
3.42 MLD Near Oxidation | U.P. Jal Lowlang | -oWlend
7 . 2000 Chitrakoot 3.42 342 L 10.09.20 | 7.50 220 115.2 | 86.0 92000 43000 Achieving area to River| Phase-II
Divyang kendra Pond Nigam area -
Mandakini
BOD Incubator is
g | #2MLD. Sajari | 550647 Kanpur 2 22 ASP UP.Jal | 100022 828 | 270 | 900 | 420 2700 1100 R I e s il (e e 1Y
Kanpur Nigam Achieving Channel Pandu |River Ganga condition as per
RO
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Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of SEWage 1 atchment in
Year of Installed | Utilized |Technology/| institutions whether disposal of | "%IN9 1\ hich STP is Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity |process Sgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tr!butary/ river with Date
Tributary/ Ganga/river
River
Ganga Ganga)
Standards of
36 (9 Irrigation
36 MLD (9 MLD 36 (9 MLD| MLD U.P. Jal Not Channel _ pH
9 | CETP + 27 MLD | 01.06.1994 Kanpur CETP +27| CETP + ASP N'i .am 18.02.22 | 8.29 108.0 | 220.0 | 94.0 140000 68000 Achievin Irrigation Channel Phase-I |=6.5-9.0
STP) MLD STP)| 27 MLD g 9 BOD =100.0 mg
STP) /L COD
=250.0 mg /L
E.C. imposed of :1
Rs. 3.0 Lacs
210 MLD U.P. Jal Not Disposal River Tributary of Caltsity)
10 | © | 2015-16 Kanpur 210 140 UASB o 18.0222| 78 | 480 |2100]| 720 | 280000 170000 O P [OUtAY Ol ppace | Rs. 16.50 Lacs
Bingawan Kanpur Nigam Achieving Channel Pandu |River Ganga (27.01.21)
Rs. 66.0 Lacs
(27.01.21)
caf i) U.P. Jal Not Irrigation |Irrigation/ri
11 Fatehgarh 1992-93 Farrukhabad 2.7 2.0 WSP L 18.02.22 | 7.95 27.0 120.0 | 48.0 150000 56000 L g g River Ganga| Phase-I
STP Nigam Achieving channel | ver ganga
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Sl.

No.

Name and
Address of STP

Year of
Commissioni

ng

City/ Town /
District

Installed
Capacity
(MLD)

Utilized
Capacity
(MLD)

Technology/
process STP
based

Hotel/Ashram/
Authority/Loc
al Urban
body/other
institutions
responsible
for O&M of
STP

Date

pH

BOD
(mg/1)

COoD
(mg/1)

TSS
(mg/1)

TC
(MPN/100ml)

FC
(MPN/100ml)

whether
Achieving or
Not Achieving

Mode of
disposal of
treated
sewage and
sludge

Name of
treated
sewage
receiving
water body
Drain/Sub-
Tributary/
Tributary/
River
Ganga

Name of
river
catchment in
which STP is
located
(tributary of
river
Ganga/river
Ganga)

Ganga
Phase

Remarks /
Action Taken
(EC/ Closure)

with Date

12

5 MLD, Jajmau
Kanpur

1989-90

Kanpur

UASB

U.P. Jal
Nigam

18.02.22

8.29

108.0

220.0

94.0

140000

68000

Not
Achieving

Irrigation

Irrigation
Channel

River Ganga

Phase-I

Remarks : 1-as
per discussion
held with CEO-2
the CETP outlet
sampling point
will be
considered as
irrigation channel
and data of
irrigation channel
will be uploaded
in CETP outlet in
Kumbh Mela
portal. 2- before
discharging the
treated effluent of
36 MLD cETP
outlet it mixed
with treated
effluent of 130
MLD STP
outlet, 43 MLD
STP outlet ,5
MLD STP outlet
at TEPH then
pumped to

13

43 MLD Jajmau,
Kanpur

2020

Kanpur

43

37

ASP

U.P. Jal
Nigam

18.02.22

8.29

108.0

220.0

94.0

140000

68000

Not
Achieving

Irrigation

Irrigation
Channel

River Ganga

Phase-I

Remarks : 1-as
per discussion
held with CEO-2
the CETP outlet
sampling point
will be
considered as
irrigation channel
and data of
irrigation channel
will be uploaded
in CETP outlet in
Kumbh Mela
portal. 2- before
discharging the
treated effluent of
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ insti{utions whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?;li: Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity |process Sgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tributary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
Remarks : 1-as
per discussion
held with CEO-2
D UR. I the CETP outlet
14 amad,| 199899 Kanpur 130 120 ASP T8 1180222 | 829 | 1080 | 2200 94.0 140000 68000 Not Irrigation | 198O | oiver Ganga| Phase-I | sampling point
Kanpur Nigam Achieving Channel will be
considered as
irrigation channel
and data of
15 [13MLDJalalpur o507 | KanpurDenat | 13 10 SBR UP.Jal  og0222| 78 | 210 | 900 | 520 | 25000 13000 Not | Disposal | River Kall| Tributary of) pp oo |
Amrapur Nigam Achieving Channel (East) |River Ganga
Disposed to
river
Ganga Yamuna
50 MLD STP Pollution Not |d thml:)gh d| River River
16 . 2013 Prayagraj 50 50 | Bio-tower | controlunit, | 25.02.22 | 7.24 | 20.0 | 36.0 | 16.0 15000 450 o rain. Lrie Phase-1l
Numayadahi U.P. Jal Achieving | sludgeis | Yamuna Yamuna
Nigam used as
organic
manure /
Landfill.
Disposed to
river Ganga
Ganga through
Pollution drain. Dried .
17 10MLD STP 2013 Prayagraj 10 10 Bio-tower | control unit, | 25.02.22 | 7.18 18.0 38.0 18.0 7900 400 NOt. sludge is River River Ganga| Phase-11
Ponghat Achieving Ganga
U.P. Jal used as
Nigam organic
manure /
Landfill.
Disposed to
Ganga river Ganga
Pollution through .
18 | 2>MLDSTP 2013 Prayagraj 25 25 Bio-tower | control unit, | 25.02.22 | 7.31 20.0 40.0 | 18.0 12000 450 T drain. Dried| RIVEr | piver Ganga| Phase-Il
Kodra Achieving ; Ganga
U.P. Jal sludge is
Nigam used as
organic

29




Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ insti{utions whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?;li: Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity |process Sgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tr!butary/ river with Date
Tributary/ Ganga/river
River
Ganga Ganga)
Disposed to
Ganga river Ganga
Pollution through .
19 | BOMLDSTP 2013 Prayagraj 60 60 UASB | control unit, | 25.02.22 | 7.26 22.0 42.0 | 20.0 22000 680 Not drain. Dried| RIVEr | piver Ganga| Phase-Il
Rajapur Achieving ; Ganga
U.P. Jal sludge is
Nigam used as
organic
Disposed to
Ganga river Ganga
Pollution through :
20 | ZMLDSTP - 907 Prayagraj 29 29 FAB | control unit, | 25.02.22| 7.39 | 260 | 580 | 260 | 35000 920 NOt I drain. Dried|  RV" | River Gangal Phase-ll
Salori-1 Achieving ; Ganga
U.P. Jal sludge is
Nigam used as
organic
Disposed to
Ganga river Ganga
14 MLD STP Pollution Not through | .
21 Salori-2 2016 Prayagraj 14 14 SBR | control unit, | 25.02.22 | 7.19 120 | 26.0 | 10.0 8400 400 ~O% |drain. Dried River Ganga| Phase-Il
; Achieving sludae is Ganga
Expansion U.P.Jal g
Nigam used as
organic
Partially
used for
Irrigation. . .
2013 20 20 Disposed to| _ RIver RIVET | ppase-li
RiverYamu | Yamuna Yamuna
na through
Ganga dre}mJ. Dr_led
80 MLD STP Pollution Not -
22 - Prayagraj ASP control unit, | 25.02.22 [ 7.27 26.0 44.0 | 22.0 170000 680 ot Disposed to
Naini UP. Jal Achieving | RiverYamu
Nigam na through
el ey River River
1999 60 60 sludge is Phase-II
Yamuna Yamuna
used as
organic
manure /
Landfill.
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Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\évi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:qer::irsgifoni City/ Town / g:;zgfti g;g;:??y ;—reg:er;?g?r)g responsible Date bH BOD | COD | TSS TC FC Acﬁ:li/tiizror d'tsz;ild()f water body wh:g:a?;P s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/ Closure)
Tributary/ - with Date
STP sludge river
Tributary/ .
River Ganga/river
Ganga Ganga)
Show Cause
R . . Notice issued on
23 | 98MLD 1989 Varanasi | 8.0+18 | 8.0+18 | ASP UP-Jal 1 0y 0222| 773 | 260 | 940 | 710 9200 3500 Not | lrrigation/ | - River RIVET | phase-II |dated -08.12.19
Bhagwanpur STP Nigam Achieving Manure Ganga | Ganga/Assi
for EC of Rs.
7,74,000/-
. Disposal to . EC imposed of
24 | &0 M"S"DTE Napur| ;994 Varanasi 80 80 ASP L,J\lraﬁ' 220222 764 | 270 |1140| 900 920 210 Acr:\i';fm Ganga/ g;‘ée; River Ganga| Phase-Il | Rs. 8,82,000/-
g g Manure g dated-23.11.20
25 | 50 MLD Ramana [ 31.03.21 Varanasi 50 50 SBR L’il':;'aﬁl 22.02.22 ( 7.68 10.0 38.0 8.0 540 220 Achieving River Ganga| Phase-Il
Anaerobic
26 I';;L:m'\r/ll:zr 15.03.21 Varanasi 10 10 Anoxic L’{l'r';;l 22.02.22 | 7.75 8.0 32.0 9.0 350 110 Achieving River Ganga| Phase-II
g Oxic J
L Chandpur EC imposed of
27 Gjifr?a'%"afw 19.02.2019 |  Varanasi 120 120 SBR L,{l'r'aﬁ' 2202.22| 769 | 9.0 | 280 | 100 540 170 Achieving "Ir_';’:;'f?ﬂ !'|irrigation | Varuna | Phase-1l | Rs. 90,30,000/-
g canal dated-23.11.20
12 MLD DLW Not LI Notice issued on
28 06.04.1989 Varanasi 12 12 ASP DLW 22.02.22  7.58 29.0 154.0 [ 92.0 94000 49000 ot (Lohata Varuna Phase-II
STP Achieving Form) dated-12.12.19
Notice has been
29 | MMLDPakka | 199, Mirzapur 14 14 uase | UPio10022| 771 | 440 | 2140 1140 | 63000 33000 not Ganga |River Ganga| Phase-11 ['S5ued through R
Pokhra Nigam Achieving O Sonebhadra on
dated-08.12.20
Notice has been
4 MLD Vindhyachal / U.P. Jal Not . issued through R
30 i 2008 o 4 25 WSP Nigam 21.02.22 | 8.04 34.0 206.0 [ 110.0 1600 920 Adifaie Ganga |River Ganga| Phase-ll 0 Sonebhadra on
dated-08.12.20
15 MLD S.T.P. UP. Jal EC imposed of
31 Jharkhandi, 01.06.2015 Gorakhpur 15 15 ASP N'i .am 22.02.22 | 7.62 9.0 40.0 28.0 2000 800 Achieving Drain Ramgarh Tal Phase-I1 Rs. 8,40,000/-
Maherwa ki Bari g dated-08.07.20
30 MLD S.T.P.
Opp. Manyavar .
Kanshiram Shahri U.P. Jal . . . .| River Ganga EC imposed of
32 - 01.02.2015 Gorakhpur 30 30 ASP . 22.02.22 | 7.57 8.0 36.0 26.0 1600 700 Achieving Drain  |River Rapti . Phase-Il | Rs. 4,20,000/-
Garib Awas Nigam (Bihar)
Yojna, Deoria dated-08.07.20
bypass Road
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:rtleclftg/ g;g;??y ;’reg:er;glggrﬁ responsible Date bH BOD | COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
oTp Tributary/ - with Date
sludge . river
Tributary/ .
. Ganga/river
River
Ganga Ganga)
Treated
Sewage
discharge in Hindon river
33 &im'ﬁ ;T)za 1998 Saharanpur 38 38 UASB Jalkal |220222| 770 | 270 |1960]| 5.0 700 630 Achieving | to Dhamola D':?Vrgf'a to Yamuna | Phase-II
P river sludge river
sale to
farmers
6.5 MLD Awas U.P. Awas River
34 | vikas Parishad 2018 Lucknow 6.5 6.5 SBR vikas 21.02.22 | 7.49 24.2 120.0 | 42.0 22000 7900 Achieving |Public drain Gomti River Gomti| Phase-II
STP Parishad
37.5 MLD Awas U.P. Awas River
35 | vikas Parishad 2017 Lucknow 375 375 SBR vikas 21.02.22 | 7.56 25.8 128.0 | 44.0 24000 13000 Achieving | Public drain Gomti River Gomti| Phase-II
STP Parishad
36 | 3 MLDSTP 5014 Lucknow as | aas | uase | Y lo10022| 738 | 178 | 940 | 400 | 35000 7000 | Achieving RIVEr | River Gomti| Phase-Il
Bharwara Nigam Gomti
Gomti River
U.P. Jal .
37 2002 . Fertilizer .
5%';1'[5;:;' Lucknow 42414 | 42414 FAB Nigam | 51 0222| 736 | 172 | 84.0 | 380 17000 780 Achieving | Manure C?(I)\r/ne; River Gomti| Phase-Il
38 2011 U.P. Jal
Nigam
” '\I/—I:i_rl])do-r:rans River River EC imposed of
. aziaba agar Nigam .02. . . . . Achieving . ) ase- s. 35,62,500/-
39 2000 Ghaziabad 56 56 UASBR |N Ni 28.02.22 | 7.84 25.0 90.0 30.0 58000 31000 hievi Phase-1l1 | Rs. 35,62,500/
(Indirapuram), Hindon Hindon
Ghaziabad dated-02.06.20
56 MLD S.B.R., Ghaziabad
40 Bapudham, 2014 Ghaziabad 56 56 SBR Development | 28.02.22 | 7.22 10.0 72.0 17.0 1300 780 Achieving Hindon Hindon Phase-II
Ghaziabad Authority
S0 MLD, U.P. Jal
41 Sadullabad 2012 Ghaziabad 30 30 MBR N'i .am 28.02.22 | 8.0 9.0 54.0 10.0 1700 780 Achieving Hindon Hindon Phase-11
(Loni), Ghaziabad g
74 MLD SB.R,, . . .
42 | Indirapuram, 2013 Ghaziabad 74 74 SBR UP.Jal e 0022 | 7.1 70 | 560 | 90 1200 920 Achieving | - River River | oy ce-ny | ECimposed of
Ghaziabad Nigam Hindon Hindon Rs. 56,50,000/-
56 MLD,
g3 | Inirapuram, 5015 | Ghagiabad 56 56 SBR GDA [280222| 7.33 | 100 | 700 | 170 | 1400 930 | Achieving | - RIVET 1 phage-Ii
(GDA), Hindon
Ghaziabad
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:rtleclftg/ g;g;??y ;’reg:er;glggrﬁ responsible Date bH BOD | COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
Tributary/ - with Date
STP sludge river
Tributary/ .
. Ganga/river
River
Ganga Ganga)
S6MLD S.BR, River River
44 | Dudahaida Vijay 2013 Ghaziabad 56 56 SBR GDA 28.02.22 | 7.62 7.0 50.0 10.0 920 350 Achieving Hindon Hindon Phase-II
Nagar, Ghaziabad
45 | SOMLDSBR, | 504 Ghaziabad 56 56 SBR GDA 280222 746 | 140 | 700 | 300 1100 780 Achieving | - River | RIVer | et
Morty, Ghaziabad Hindon Hindon
70 MLD Show Cause
U.AS.B.R River River notice for
46 A 2000 Ghaziabad 70 70 UASBR | Nagar Nigam | 28.02.22 | 7.7 26.0 97.0 48.0 84000 46000 Achieving . . Phase-1l [imposition of EC
Dudahaida Vijay Hindon Hindon of Rs. 27 37 500/
Nagar, Ghaziabad . 21,31,
dated 08.12.19
47 | 3MLD Pilkhaun | 2015 Ghaziabad 3 3 MBBR UP.Jal 1 og0022| 78 | 200 | 840 | 380 1600 540 Achieving e | Kodrabad ) Riverkali/| o oo,
Nigam drain River Ganga
5 MLD Tronica . o
48 City, Loni 17.12.2019 Ghaziabad 5 3 MBR UPSIDC 28.02.22 | 7.38 25.0 120.0 | 60.0 2000 1400 Achieving Green belts development Phase-I1
56 MLD S.B.R. River River
49 | Govindpuram, 2014 Ghaziabad 56 56 SBR GDA 28.02.22 | 7.88 13.0 60.0 12.0 1600 450 Achieving . . Phase-II
Ghaziabad Hindon Hindon
78 MLD U.P. Jal Agriculture
50 Dhadhupura, 2001 Agra 78 68.41 UASB N'i .am 24.02.22 | 7.60 26.0 136.0 | 42.0 210000 110000 Achieving (%n land) On Land Onland Phase-II
Agra g
. - . . A . E.C. imposed of
51 | 225 MLDBudi |05, Agra 225 pg7 | Oxidation | UP.Jal o) 0001 700 | 200 | 1680 460 | 140000 80000 | Achieving | RIVer | River lrrigationRi} oo |Rs 5,00,6250-
ka Nagla, Agra Pond Nigam Yamuna Yamuna |ver Yamuna
dated-18.07.20
L . L . E.C. imposed of
52| 1OMLD 2001 Agra 10 974 | OXidation | U.PJal o, 00501 780 | 280 | 1760 | 480 | 170000 90000 | Achieving | - River | Imigation/Ri\ oo 11 | Rs7,87,5000-
Peelakhar, Agra Pond Nigam Yamuna |ver Yamuna
dated-18.07.19
12 MLD Devri . . .
53 Road, 2011 Agra 12 635 | uase | UP 9l 1on0020| 760 | 260 | 1440 470 2200 800 Achieving | RIver | River RIVEr | o ase-ll
. . Nigam Yamuna Yamuna Yamuna
(Bhimnagri), Agra
14 MLD U.P. Jal Agriculture
54 Jaganpur, 2011 Agra 14 13.39 UASB N'ig'am 24.02.22  7.90 27.0 152.0 | 47.0 26000 700 Achieving (%n land) On Land Onland Phase-II

Sikandarpur, Agra

33



Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:rtleclftg/ g;g;??y ;’reg:er;glggrﬁ responsible Date bH BOD | COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tributary/ river with Date
Tributary/ .
. Ganga/river
River Ganga)
Ganga 9
40 MLD . . .
55 |  Sadarban, 2013 Agra 40 1873 | UASB UP.Jal o1 0022| 750 | 260 |1280] 47.0 2600 700 Achieving | RVer River RIVEr | ppase-tl
. . Nigam Yamuna Yamuna Yamuna
Bichhpuri, Agra
24 MLD U.P. Jal Agriculture
56 Dhadhupura 2014 Agra 24 18.91 UASB N'i .am 24.02.22 | 7.80 27.0 1440 | 45.0 2700 900 Achieving (?)n land) On Land Onland Phase-I1
(New), Agra g
36 MLD Land/ Agra
57 Sadarwan 2018 Agra 36 36 SBR ADA 24.02.22  7.80 26.0 144.0 | 47.0 110000 70000 Achieving Land/ Agra canal canalg Phase-I1
(Bichpuri) New
4.50 MLD Karwan Karwan River
58 Kalindi Vihar, 2014 Agra 45 45 UASB ADA 24.02.22 ( 7.90 29.0 128.0 | 48.0 140000 80000 Achieving . . Phase-11
Agra River River Yamuna
03 MLD Pandav ; ; ; ;
59 | Nagar, Meerut 2013 Meerut 3 2.7 ASP MDA | 28.0222| 740 | 170 | 1640 | 57.0 3300 2700 Achieving R'("Eearsga" Rl(\gsga“ Phase-1
07MLD River Kali| River Kali
60 | Pallavpuram-1, 2012 Meerut 7 6.5 ASP MDA 28.02.22( 7.20 15.0 144.0 | 45.0 3100 2600 Achieving Phase-I
Meerut (East) (East)
g1 | LOMLD Lohiva | o5 Meerut 10 2 ASP MDA [28.0222| 750 | 16.0 |160.0| 62.0 3200 2700 Achieving | RiverKalip RiverKali | oo
Nagar, Meerut (East) (East)
1SMLD River Kali| River Kali
62 | Shatabdinagar, 2010 Meerut 15 4.8 ASP MDA 28.02.22 | 7.40 16.0 160.0 | 56.0 3300 2600 Achieving Phase-I
Meerut (East) (East)
7 MLD River Kali| River Kali
63 | Pallavpuram-2, 2008 Meerut 7 7 MBBR MDA 28.02.22 | 7.30 16.0 152.0 | 59.0 3200 2500 Achieving Phase-I
Meerut (East) (East)
15MLD River Kali| River Kali
64 | Vedvyaspuri 2010 Meerut 15 45 ASP MDA [28.02.22| 7.40 | 17.0 |164.0 | 68.0 3400 2700 Achievin NN el phase-l
vyasp g
Meerut (East) (East)
06 MLD River Kali| River Kali
65 | Rakshapuram, 2011 Meerut 6 4.4 ASP MDA 28.02.22 | 7.20 16.0 144.0 | 45.0 2700 2300 Achieving Phase-I
Meerut (East) (East)
06 MLD River Kali| River Kali
66 | Shradhapuri-1, 2010 Meerut 6 55 ASP MDA 28.02.22 | 7.50 18.0 172.0 | 72.0 3400 2700 Achieving Phase-I
Meerut (East) (East)
g7 | 06 MLD Sainik | Meerut 6 595 | UASB MDA |28.0222| 740 | 170 |1520] 520 3200 2500 Achieving | - | RIVErKalip RiverKalij oo
Vihar (East) (East)
S MLD River Kali| River Kali
68 Modipuram 2016 Meerut 5 4.9 ASP MDA 28.02.22  7.50 17.0 172.0 | 66.0 3400 2700 Achievin Phase-I
p g
Tiraha (East) (East)

34




Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:;zgfti g;g;??y ;—reg:er:;lggTﬁ responsible Date bH BOD [ COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
Tributary/ - with Date
STP sludge river
Tributary/ .
. Ganga/river
River
Ganga Ganga)
07 MLD Sports River Kali| River Kali
69 | Goods Complex, 2012 Meerut 7 4 ASP MDA 28.02.22  7.20 15.0 1440 | 42.0 3100 2500 Achieving Phase-I
Meerut (East) (East)
72 MLD Garh U.P. Jal st;rvxrlzat:(tj) River Kali
70 | road (Jagriti 2018 Meerut 72 65 SBR i 28.0222| 710 | 100 | 800 | 80 930 680 Achieving ge by River Ganga| Phase-|
vihar) Nigam conduitand | (East)
sludge to pit
71 | WOMLDGanga | ) Meerut 10 3.8 SBR MDA [28.0222| 7.20 | 140 |136.0]| 420 2600 2400 Achieving | RiverKalip RiverKali | oo
Nagar, Meerut (East) (East)
06 MLD River Kali| River Kali
72 Shradhapuri- 2012 Meerut 6 5.6 ASP MDA 28.02.22 | 7.30 16.0 156.0 | 57.0 3300 2500 Achieving Phase-I
Phase-2, Meerut (Bast) (Bast)
32.5 MLD Nagar Oxidation N?’%?irszzgka River Kali River
73 | Palika Parishad, 2002 Muzaffar Nagar 325 325 ' 1240122 7.40 240 96.0 40.0 185000 115000 Achieving . Phase-II
Pond Muzaffarnaga West Hindon
Muzaffarnagar r
U.P. Jal L Through .
74 112 MLD Ayodhya 2014 Ayodhya 12 6 UASB Nigam 28.02.22  7.98 20.0 78.0 48.0 39000 17000 Achieving -—-- Pond River Saryu | Phase-Il
13.59 MLD, Oxidation | Nagar Palika Not River River
75 Masani, Mathura 2007 Mathura 13.59 8 Pond Parishad 22.02.22 | 8.10 38.0 216.0 | 520 170000 70000 Achieving vamuna | Yamuna Phase-II
14.5 MLD Trans-
76 yamuna, 2007 Mathura 145 7 Oxidation | Nagar Palika | ) 5 55 | g50 | 460 | 2480 | 580 | 220000 79000 Not River RIVEr | phase-ll
Jamunapar, Pond Parishad Achieving Yamuna | Yamuna
Mathura
08 MLD STP
Near 100 Bed . .
77| Hospital 2015 Mathura 8.0 70 UASB | UP.Jal 155 55091 790 | 270 |1840 480 | 79000 23000 | Achieving | - River RIVEr | ppase-1n
Vrindavan Reacter Nigam Yamuna Yamuna
Mathura
04 MLD .
. S . . . E.C. imposed of
7g | Vrindavan Near |, Mathura 40 g | Oxidation | NagarPalika| o) o) 55 | 820 | 400 |2320| 60 210000 79000 Not River RIVEr | prase-tl | Rs.100000/-
Pagal Baba Pond Parishad Achieving Yamuna Yamuna

Mandir, Mathura

dated 15.02.19
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ i”Sti);UtiO”S whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?; Iir; Remarks /
Sl. Name and Commissioni City/ Town/ Capacity | Capacity |process Sgl}ll:’ responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tr!butary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
79 | 3OMLD Masani | ), Mathura 30 20 SBR UP.Jal ) s 02.22| 780 | 240 |1280] 310 | 32000 12000 | Achieving |  Final Discharge on Forest Land | Phase-Il
Mathura Nigam
16 MLD Trans . . E.C. imposed of
80 | Yamuna, Laxmi | 2015 Mathura 16 6 UASB UP.Jal 1 o) 0222 | 830 | 360 | 1920 46.0 92000 46000 Not River RIVEr | ppase-l |Rs.50,000/- dated
Reacter Nigam Achieving Yamuna Yamuna
Nagar, Mathura 15.02.19
A . . E.C. imposed of
gL |  27OMLD 2011 Mathura 276 | 276 | OXidation NagarPalika| o) o5 810 | 520 |2720| 620 | 430000 140000 Not Drain | V" | Phase-ll | Rs.100000/-
Goverdhan STP Pond Parishad Achieving Yamuna
dated 15.02.19
g2 | S3MLD Sector- | 5594 Noida 33 33 SBR Noida 151 0022| 723 | 120 |1040]| 510 17000 11000 Achieving River RIVEr | o ase-ll
54, Noida Authority Yamuna Yamuna
g3 | POMLD Sector- |55 Noida 25 25 SBR Noida o) o220 | 725 | 150 | 1440 65.0 20000 9300 Achieving River RIVEr | o ase-ll
50, Noida Authority Yamuna Yamuna
35 MLD Sector- . Noida S River River
84 123, Noida 2011 Noida 35 35 SBR Authority 21.02.22 (| 7.49 135 136.0 62.0 2200 1100 Achieving -—-- Hindon Hindon Phase-I1
gs | SO MLD Sector- |5y Noida 50 50 SBR Noida 151 0022 | 761 | 210 |1600| 720 21000 1400 Achieving River RIVEr | o ase-ll
168, Noida Authority Yamuna Yamuna
2.0 MLD Greater
go | NOWdaAuthority | o5 0 | oster Noida 2 ) meer | CrederNoidal o) o901 72 | 150 | 500 | 12,0 1700 680 Achieving | Drain | Hindon | Ve | phage-nn
STP, Vill- Authority Yamuna
Badalpur
g7 | SMLDECO 2018 | Greater Noida 15 8 sgr |CreaterNoidal o) 5505 | 725 | 110 | 430 | 130 2100 1100 Achieving Phase-Il
tech -2 Authority
gg | 20MLDECO 2018 | Greater Noida 20 10 sgr  |CreaterNoidal oy 5505 | 708 | 140 | 260 | 200 2200 1400 Achieving Phase-Il
tech -3 Authority
gg |13/ MLD Kasana,\ 05| oroser Noida | 137 50 sgr |CreaterNoidal oy 05| 740 | 160 | 410 | 130 4400 1700 | Achieving | —- River | RIVer | oyt
GreaterNoida Authority Hindon Hindon
go | SAMLD Sector- | 5595 Noida 34 34 SBR Noida | 51 0022| 720 | 120 |1120] 540 | 26000 1700 | Achieving | - River RIVer 1 ppase-ll
50 Noida Authority Yamuna Yamuna
54 MLD Sector- . Noida o River River
91 54, Noida 2012 Noida 54 54 SBR Authority 21.02.22 | 6.82 18.0 152.0 | 68.0 2700 2200 Achieving - Yamuna Yamuna Phase-11
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ insti{utions whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?;li: Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity processsgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/C|Osure)
STP sludge Tributary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
Treated
Sewage -
For
0.805 MLD A L
92 |AharaRoad, Zone| 2003 | Bulandhsahar | 0805 | ogos | Odation | UP.Jal o0 00| 761 | 300 | 1960 | 87.0 | 4000000 | 3300000 Not jlmigation &1 FOT piver Ganga| Phase-!
Pond Nigam Achieving | Sludge-as | Irrigation
A, Anoopshahar .
Manure in
Agricultural
Field
Treated
Sewage -
For
1.75 MLD Ahara A L
93 | Road,ZoneB, | 2003 | Bulandhsahar | 175 | 175 | O¥dation | UPJal o000 00| 757 | 280 |1920| 910 | 5400000 | 3500000 Mot —IMGANON & Ganga  |River Ganga| Phase-I
Pond Nigam Achieving | Sludge- as
Anoopshahar .
Manure in
Agricultural
Field
Treated
Sewage -
For
04 MLD Narora U.P. Jal Not Irrigation & ——
For | -
94 (NGRBA) 2015 Bulandhsahar 4 4 SBR Nigam 28.02.22 | 7.42 20.0 136.0 | 62.0 1600 920 Achieving | Sludge- as or Irrigation Phase-I
Manure in
Agricultural
Field
Treated
Sewage - .
2.25 MLD Narora For S lile dLBC
Atomic power Narora Not Irrigation & SRS
95 mic p 2000 Bulandhsahar 2.25 2.25 ASP  |Atomic power| 28.02.22 | 7.49 16.0 | 116.0 | 56.0 1100 430 o g For Irrigation Phase-1 |OCEMS data
Station Narora . Achieving | Sludge- as -
- Station - Transmitted on
Township Manure in
. CPCB Server
Agricultural
Field
1.5 MLD UP. Jal Not Treated For
96 | Anoopshahar 2016 Bulandhsahar 15 15 MBBR 28.02.22 ( 7.71 26.0 188.0 | 81.0 3300000 2100000 S Sewage- For| , . " . River Ganga| Phase-I
Nigam Achieving S Irrigation
Zone A (NGRBA) Irrigation
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Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of SeWage | -atchment in
Year of Installed | Utilized |Technology/| institutions whether | disposal of | "°¢™"9 I\vhich STP is Remarks /
Sl. Name and Commissioni City_/ To_wn ! Capacity | Capacity |process Sgl}ll:’ responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tr!butary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
01 MLD STP UP. Jal Not Treated River
97 Zone-B 2016 Bulandhsahar 1.0 1.0 MBBR o 28.02.22 ( 7.68 24.0 176.0 | 74.0 3100000 2400000 S Sewage- River Ganga| Phase-I
Nigam Achieving . Ganga
Anoopshahar Ganga River
98 | 24 MLD Bijnor | 2018 Bijnor 24 10 UASB L,J\l':;'aﬁ' 25.02.22| 7.9 100 | 480 | 300 1700 110 Achieving Hsgi' r‘;" River Ganga| Phase-I
99 | S8MLD 2018 Moradabad 58 18 SBR UP.Jal s 0222| 74 | 92 | 680 | 90 140 60 Achieving | NA | Rémeanga| Ramganga | oo |
Moradabad Nigam River River
100| 5MLD Rampur | 2016 Rampur 5 0.003 SBR UP.Jal | o) o 22| 7.7 90 | 440 | 70 120 50 Achieving NA | Ramganga| Ramganga | oo
Nigam River River
Norms for STPs at Ganga Front Towns will be followed as specified in NGT OA No. 1069/2018, date of hearing 30.04.2019 & CPCB directions dated 26.06.2020
(pH=5.5-9.0, BOD= 10mg/l, COD=50 mg/l, TSS=20 mg/l, Total Nitrogen= 10 mg/l, Total Phosphorus= 1.0 mg/l, FC=230 MPN/100ml) STPs

situated at other than Ganga front towns will follow Standards of STP Notified by MoEF dated 13.10.2017. Note : Expension of Naini STP 60 MLD +20 MLD = 80MLD
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U.P. Pollution Control Board

STPs - Operational Feb - 2022
Hotel/Ashram/
Authority/Loc Nameof |\ o of
al Urban treated river
body/other Mode of rigi?:g catchment in Remarks /
ili institutions i i i
sl. Name and Co\r:i;‘li’sgifoni City/ Town / (I:r:;zg?t?/ (E,J;;I)I:;Zcei}?y ;fg:;glggl}g responsible Date pH BOD | COD | TSS TC FC Acvr:::eei}izzror dltsrr;t;stzldof water body Wh:zf;ai;P 15 Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/l) (mg/l) (mg/l) (MPN/100ml) [ (MPN/100ml) Not Achieving| sewage and Drgln/Sub- (tributary of Phase (EC-/ Closure)
STP sludge Tributary/ river with Date
Tributary/ .
River Gangalriver
Ganga Ganga)
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21
Yamuna
10.445 MLD STP Pollution Not Jharana | River
1 S 2001 Etawah 10.445 10.445 WSP Control Unit, | 10.02.22 | 8.20 43.0 280.0 | 110.0 120000 60000 L == Phase-11
near Tixi Tempel UP Jal Achieving Nala Yamuna
Nigam, Agra
Nagar Palika On Land Treated
p [13SMLDSTRAL ) Etawah 135 3.0 WSP | Parishad, |10.02.22| 830 | 41.0 |240.0| 830 | 110000 40000 NOt | Siudge-in | OnLand | sewageis | Phase-ll
Mauja Umrain Achieving - A
Etawah Agriculture for irrigation
BOD Incubator is
3 | #2MLD.Sajari | o6 47 Kanpur 42 22 ASP UP.Jal | 100022 828 | 270 | 900 | 420 2700 1100 Not Disposal ( River | Tributary of| o, .|~ [not in working
Kanpur Nigam Achieving Channel Pandu |River Ganga condition as per
RO
Standards of
36 (9 Irrigation
36 MLD (9 MLD 36 (9MLD| MLD UP. Jal Not Channel  pH
4 |CETP+27 MLD | 01.06.1994 Kanpur CETP +27| CETP+ ASP Nigam 18.02.22 | 8.29 108.0 | 220.0 | 94.0 140000 68000 Achievin Irrigation Channel Phase-l [=6.5-9.0
STP) MLD STP)| 27 MLD g 9 BOD =100.0 mg
STP) /L COD
=250.0 mg /L
E.C. imposed of -
Rs. 3.0 Lacs
; . ) (16.04.19)
5 | 2OMLD, 1 oh0 6 Kanpur 210 140 UASB UP.Jal |10 0022| 78 | 480 |[2100]| 720 | 280000 170000 Ais Disposal |~ River | Tributary of| b\ | pe"1650 Lacs
Bingawan Kanpur Nigam Achieving Channel Pandu |River Ganga (27.01.21)
Rs. 66.0 Lacs
(27.01.21)
2.7 MLD U.P. Jal Not Irrigation |Irrigation/ri
6 Fatehgarh 1992-93 Farrukhabad 2.7 2.0 WSP L 18.02.22 | 7.95 27.0 120.0 | 48.0 150000 56000 o g g River Ganga| Phase-I
STP Nigam Achieving channel | ver ganga
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Sl.

No.

Name and
Address of STP

Year of
Commissioni

ng

City/ Town /
District

Installed
Capacity
(MLD)

Utilized
Capacity
(MLD)

Technology/
process STP
based

Hotel/Ashram/
Authority/Loc
al Urban
body/other
institutions
responsible
for O&M of
STP

Date

pH

BOD
(mg/1)

COoD
(mg/1)

TSS
(mg/1)

TC
(MPN/100ml)

FC
(MPN/100ml)

whether
Achieving or
Not Achieving

Mode of
disposal of
treated
sewage and
sludge

Name of
treated
sewage
receiving
water body
Drain/Sub-
Tributary/
Tributary/
River
Ganga

Name of
river
catchment in
which STP is
located
(tributary of
river
Ganga/river
Ganga)

Ganga
Phase

Remarks /
Action Taken
(EC/ Closure)

with Date

5 MLD, Jajmau
Kanpur

1989-90

Kanpur

UASB

U.P. Jal
Nigam

18.02.22

8.29

108.0

220.0

94.0

140000

68000

Not
Achieving

Irrigation

Irrigation
Channel

River Ganga

Phase-I

Remarks : 1-as
per discussion
held with CEO-2
the CETP outlet
sampling point
will be
considered as
irrigation channel
and data of
irrigation channel
will be uploaded
in CETP outlet in
Kumbh Mela
portal. 2- before
discharging the
treated effluent of
36 MLD cETP
outlet it mixed
with treated
effluent of 130
MLD STP
outlet, 43 MLD
STP outlet ,5
MLD STP outlet
at TEPH then
pumped to

43 MLD Jajmau,
Kanpur

2020

Kanpur

43
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ASP

U.P. Jal
Nigam

18.02.22

8.29

108.0

220.0

94.0

140000

68000

Not
Achieving

Irrigation

Irrigation
Channel

River Ganga

Phase-I

Remarks : 1-as
per discussion
held with CEO-2
the CETP outlet
sampling point
will be
considered as
irrigation channel
and data of
irrigation channel
will be uploaded
in CETP outlet in
Kumbh Mela
portal. 2- before
discharging the
treated effluent of
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ insti{utions whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?;li: Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity |process Sgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tributary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
Remarks : 1-as
per discussion
held with CEO-2
D UR. I the CETP outlet
9 amad,| 199899 Kanpur 130 120 ASP T8 1180222 | 829 | 1080 | 2200 94.0 140000 68000 Not Irrigation | 198O | oiver Ganga| Phase-I | sampling point
Kanpur Nigam Achieving Channel will be
considered as
irrigation channel
and data of
10 [P3MLED Jalalpur o507 | KanpurDenat | 13 10 SBR UP.Jal  og0222| 78 | 210 | 900 | 520 | 25000 13000 Not | Disposal | River Kall| Tributary of) pp oo |
Amrapur Nigam Achieving Channel (East) |River Ganga
Disposed to
river
Ganga Yamuna
50 MLD STP Pollution Not |d thml:)gh d| River River
1 . 2013 Prayagraj 50 50 | Bio-tower | controlunit, | 25.02.22 | 7.24 | 20.0 | 36.0 | 16.0 15000 450 o rain. Lrie Phase-1l
Numayadahi U.P. Jal Achieving | sludgeis | Yamuna Yamuna
Nigam used as
organic
manure /
Landfill.
Disposed to
river Ganga
Ganga through
Pollution drain. Dried .
12 10MLD STP 2013 Prayagraj 10 10 Bio-tower | control unit, | 25.02.22 | 7.18 18.0 38.0 18.0 7900 400 NOt. sludge is River River Ganga| Phase-11
Ponghat Achieving Ganga
U.P. Jal used as
Nigam organic
manure /
Landfill.
Disposed to
Ganga river Ganga
Pollution through .
13 | 22MLDSTP 2013 Prayagraj 25 25 Bio-tower | control unit, | 25.02.22 | 7.31 20.0 40.0 | 18.0 12000 450 T drain. Dried| RIVEr | piver Ganga| Phase-Il
Kodra Achieving ; Ganga
U.P. Jal sludge is
Nigam used as
organic
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Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ insti{utions whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?;li: Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity |process Sgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tr!butary/ river with Date
Tributary/ Ganga/river
River
Ganga Ganga)
Disposed to
Ganga river Ganga
Pollution through .
14 | SOMLDSTP 2013 Prayagraj 60 60 UASB | control unit, | 25.02.22 | 7.26 22.0 42.0 | 20.0 22000 680 Not drain. Dried| RIVEr | piver Ganga| Phase-Il
Rajapur Achieving ; Ganga
U.P. Jal sludge is
Nigam used as
organic
Disposed to
Ganga river Ganga
Pollution through :
15 | ZMLDSTP - oo Prayagraj 29 29 FAB | control unit, | 25.02.22| 7.39 | 260 | 580 | 260 | 35000 920 NOt I drain. Dried|  RV" | River Gangal Phase-ll
Salori-1 Achieving ; Ganga
U.P. Jal sludge is
Nigam used as
organic
Disposed to
Ganga river Ganga
14 MLD STP Pollution Not through | .
16 Salori-2 2016 Prayagraj 14 14 SBR | control unit, | 25.02.22 | 7.19 120 | 26.0 | 10.0 8400 400 ~O% |drain. Dried River Ganga| Phase-Il
; Achieving sludae is Ganga
Expansion U.P.Jal g
Nigam used as
organic
Partially
used for
Irrigation. . .
2013 20 20 Disposed to| _ RIver RIVET | ppase-li
RiverYamu | Yamuna Yamuna
na through
Ganga dre}mJ. Dr_led
80 MLD STP Pollution Not -
17 - Prayagraj ASP control unit, | 25.02.22 [ 7.27 26.0 44.0 | 22.0 170000 680 ot Disposed to
Naini UP. Jal Achieving | RiverYamu
Nigam na through
el ey River River
1999 60 60 sludge is Phase-II
Yamuna Yamuna
used as
organic
manure /
Landfill.
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of SEWage 1 atchment in
Year of Installed | Utilized |Technology/| institutions whether | disposal of | "°¢™"9 I\vhich STP is Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity |process Sgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgln/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tributary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
Show Cause
— . . Notice issued on
1g | 98MLD 1989 Varanasi | 8.0+18 | 80+18 | ASP UP-Jal 1 0y 0222| 773 | 260 | 940 | 710 9200 3500 Not | lrrigatlon/ ) River | RIVET | ppace )y |dated -08.12.19
Bhagwanpur STP Nigam Achieving Manure Ganga | Ganga/Assi
for EC of Rs.
7,74,000/-
80 MLD Dinapur . U.P. Jal Not Disposal to River . EC imposed of
19 STP 1994 Varanasi 80 80 ASP Nigam 22.02.22 | 7.64 27.0 114.0 | 90.0 920 210 el Ganga/ Ganga River Ganga| Phase-Il Rs. 8,82,000/-
12 MLD DLW Not Irrigation Notice issued on
20 06.04.1989 Varanasi 12 12 ASP DLW 22.02.22 ( 7.58 29.0 154.0 | 92.0 94000 49000 . (Lohata Varuna | Phase-ll
STP Achieving Form) dated-12.12.19
Notice has been
21 | M4MLDPakka | 149, Mirzapur 14 14 uase | U io10022| 771 | 440 | 2140 1140 | 63000 33000 Not Ganga |River Ganga| Phase-11 [S5ued through R
Pokhra Nigam Achieving O Sonebhadra on
dated-08.12.20
Notice has been
4 MLD Vindhyachal / U.P. Jal Not . issued through R
22 eyl 2008 Eiir 4 25 WSP Nigam 21.02.22 | 8.04 34.0 206.0 | 110.0 1600 920 Al Ganga |River Ganga| Phase-ll 0 Sonebhadra on
dated-08.12.20
13.59 MLD, Oxidation | Nagar Palika Not River River
23 Masani. Mathura 2007 Mathura 13.59 8 pond Parishad 22.02.22 | 8.10 38.0 216.0 | 520 170000 70000 Achieving vamuna | Yamuna Phase-11
14.5 MLD Trans-
24 yamuna, 2007 Mathura 145 7 Oxidation | Nagar Palika | ) ) 55 | g50 | 460 | 2480 | 580 | 220000 79000 Not River RIVer 1 phase-ll
Jamunapar, Pond Parishad Achieving Yamuna | Yamuna
Mathura
04 MLD .
. A . . . E.C. imposed of
g5 | Vrindavan Near |y, Mathura 40 g | Oidation \NagarPalika | ) 5 05 | 800 | 400 | 2320 6.0 210000 79000 Not River RIVEr 1 prase-ll | Rs.100000/-
Pagal Baba Pond Parishad Achieving Yamuna Yamuna
i dated 15.02.19
Mandir, Mathura
16 MLD Trans . . E.C. imposed of
26 | Yamuna, Laxmi | 2015 Mathura 16 6 UASB UP.Jal 1 o) 0222 | 830 | 360 | 1920 46.0 92000 46000 Not River RIVEr 1 phase-l |Rs.50,000/- dated
Reacter Nigam Achieving Yamuna Yamuna
Nagar, Mathura 15.02.19
I . . E.C. imposed of
o7 | 276 MLD 2011 Mathura 276 | 276 | OXidation NagarPalika| o) )55 810 | 520 |2720| 620 | 430000 140000 Not Drain | NV | Phase-ll | Rs.100000/-
Goverdhan STP Pond Parishad Achieving Yamuna

dated 15.02.19

43




Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other sewage i
Year of Installed | Utilized | Technology/ insti{utions whether d:\s/IO(?sZIOI)f receiving \(;var:?:hn;e?;li: Remarks /
Sl. Name and Commissioni City/ Town / Capacity | Capacity processsgl}lg responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgm/Sub- (tributary of Phase (EC_/C|Osure)
STP sludge Tributary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
Treated
Sewage -
For
0.805 MLD A L
28 |AheraRoad, Zone] 2003 | Bulandhsahar | 0805 | ogos | OXdation | UP.Jal 00591 761 | 300 [1960 | 87.0 | 4000000 | 3300000 Not jlmigation &1 FOT piver Ganga| Phase-!
Pond Nigam Achieving | Sludge-as | Irrigation
A, Anoopshahar .
Manure in
Agricultural
Field
Treated
Sewage -
For
1.75 MLD Ahara A L
29 | Road,Zone-B, | 2003 | Bulandnsahar | 175 | 175 | Odation | UP.Jal g0 90] 757 | 280 [1920| 910 | 5400000 | 3500000 Mot —IMGANON & Ganga  |River Ganga| Phase-I
Pond Nigam Achieving | Sludge- as
Anoopshahar .
Manure in
Agricultural
Field
Treated
Sewage -
For
04 MLD Narora U.P. Jal Not Irrigation & ——
For | -
30 (NGRBA) 2015 Bulandhsahar 4 4 SBR Nigam 28.02.22 | 7.42 20.0 136.0 | 62.0 1600 920 Achieving | Sludge- as or Irrigation Phase-I
Manure in
Agricultural
Field
Treated
Sewage - .
2.25 MLD Narora For S lile dLBC
Atomic power Narora Not Irrigation & SRS
31 mic p 2000 Bulandhsahar 2.25 2.25 ASP  |Atomic power| 28.02.22 | 7.49 16.0 | 116.0 | 56.0 1100 430 o g For Irrigation Phase-1 |OCEMS data
Station Narora . Achieving | Sludge- as -
- Station - Transmitted on
Township Manure in
. CPCB Server
Agricultural
Field
1.5 MLD UP. Jal Not Treated For
32 | Anoopshahar 2016 Bulandhsahar 15 15 MBBR 28.02.22 ( 7.71 26.0 188.0 | 81.0 3300000 2100000 S Sewage- For| , . " . River Ganga| Phase-I
Nigam Achieving S Irrigation
Zone A (NGRBA) Irrigation
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Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl | Nameand | (SRSl coun | R | Capaony |proceseste| responsible | page | pry | BOD | COD | TSS | tC FC | pchiovingor | treatea | Weer booy| "I Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/l) | (mg/l) | (mg/l) | (MPN/100m) | (MPN/100ml) Not Achieving| sewage and 2;?;):@?5/ (tributary of Phase (EC_/r(lllosure)
STP sludge Tributary/ river with Date
. Ganga/river
River Ganga)
Ganga 9
01 MLD STP UP. Jal Not Treated River
33 Zone-B 2016 Bulandhsahar 1.0 1.0 MBBR o 28.02.22 ( 7.68 24.0 176.0 | 74.0 3100000 2400000 S Sewage- River Ganga| Phase-I
Nigam Achieving . Ganga
Anoopshahar Ganga River
Norms for STPs at Ganga Front Towns will be followed as specified in NGT OA No. 1069/2018, date of hearing 30.04.2019 & CPCB directions dated 26.06.2020
(pH=5.5-9.0, BOD= 10mg/l, COD=50 mg/l, TSS=20 mg/l, Total Nitrogen= 10 mg/l, Total Phosphorus= 1.0 mg/l, FC= 230 MPN/100ml) STPs

situated at other than Ganga front towns will follow Standards of STP Notified by MoEF dated 13.10.2017. Note : Expension of Naini STP 60 MLD +20 MLD = 80MLD
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U.P. Pollution Control Board

STPs - Operational feb - 2022
Hotel/Ashram/
Authority/Loc Nameof |\ o of
al Urban treated river
body/other Mode of r(s-zi\elzvii?:g catchment in Remarks /
ili institutions i i i
sl. Name and Co\rr(mﬁlipsgifoni City/ Town / (I:r:;zgii?/ (E,J;;I)Ialxzcei}?y ;fg:e:(;lggl}g responsible Date pH BOD | COD | TSS TC FC Acvr:::eei}izzror dltsrr;t;stildof water body Wh:z:ai;jp 5| Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/l) | (mg/1) | (mg/1) | (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Drgln/Sub- (tributary of Phase (EC./ Closure)
STP Tributary/ X with Date
sludge . river
Tributary/ .
River Gangalriver
Ganga Ganga)
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21
As per Jal Kal Vibhag
nagar nigam infromation
03 MLD STP approx -3MLD treated
1 Firozabad 2014 Firozabad 3 3 UASB Jal Kal 21.02.22 | 8.10 29.0 232.0 | 83.0 90000 34000 Achieving sewage is used by Phase-I1
horiculture department
for irrigation of
Plantation/ trees
67 MLD ASP+ U.P. Jal River
2 | Mohammadpur, 2020 Firozabad 67 67 extended N'i .am 21.02.22 | 7.90 27.0 2240 [ 58.0 80000 30000 Achieving Yamuna Phase-11
Biharipur aeration g
- T -
3 | 1.65 MLD Saifai| 2013 Etawah 1.65 1.65 SBR UP.Jal | 160022 7.90 | 240 |2080] 670 90000 40000 Achieving | ver reated sewage s used | o))
Nigam Sengar for plantation
23 MLD STP at . . .
4 | MaujaOdenya, | 2014 Mainpuri 23.0 10.4 uasg | NagrPalikal ) o 50| 750 | 280 | 2240 720 90000 30000 Achieving | TTvough | Kharja Ishan River /| o, o,
Padaria Parishad Drain Drain | River Ganga
o Lowland
5 | 342MLDNear |, Chitrakoot |  3.42 g4p | OXidation | UP.Jal 000001 750 | 220 | 1152 860 | 92000 43000 | Achieving | - | OV e to River| Phase-tl
Divyang kendra Pond Nigam area .
Mandakini
6 |50 MLD Ramana| 31.0321 | Varanasi 50 50 SBR L,J\lf’gaﬁ' 220222| 768 | 100 | 380 | 80 540 220 Achieving River Ganga| Phase-II
Anaerobic
7 Rl:m'\r/llf:l_zr 15.03.21 Varanasi 10 10 Anoxic L’il'r'a‘]mal 22.02.22 | 7.75 8.0 32.0 9.0 350 110 Achieving River Ganga| Phase-11
9 Oxic g
s Chandpur EC imposed of
8 Gjifﬁa';]";s")w 19.02.2019 |  Varanasi 120 120 SBR Lrijr'aﬁl 22.02.22| 769 | 90 | 280 | 100 540 170 Achieving 'rlr_'g:;'f?ﬂ/ irrigation | Varuna | Phase-1l | Rs. 90,30,000/-
g canal dated-23.11.20
15 MLD S.T.P. UP. Jal EC imposed of
9 Jharkhandi, 01.06.2015 Gorakhpur 15 15 ASP N'i .am 22.02.22 | 7.62 9.0 40.0 28.0 2000 800 Achieving Drain Ramgarh Tal Phase-I1 Rs. 8,40,000/-
Maherwa ki Bari 9 dated-08.07.20
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:rtleclftg/ g;g;??y ;’reg:er;glg%% responsible Date bH BOD | COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
oTp Tributary/ - with Date
sludge . river
Tributary/ .
. Ganga/river
River Ganga)
Ganga 9
30 MLD S.T.P.
Opp. _Manyavar . . EC imposed of
10 [Kanshiram Shahri) o1 o) 015 | Gorakhpur 30 30 asp | YRl oy 0022| 757 | 80 | 360 | 260 | 1600 700 Achieving | Drain  |River Rapti| el G219 phase.1l | Rs. 4,20,000-
Garib Awas Nigam (Bihar) dated-08.07.20
Yojna, Deoria o
bypass Road
Treated
Sewage
discharge in Hindon river
11 | BMLDSTP 998 | Saharanpur | 38 38 | UASB | Jalkal [220222| 7.70 | 270 |196.0| 50 700 630 Achieving | to Dhamola| "™ |40 vvamuna | Phase-I
Mabhilpur Road - river .
river sludge river
sale to
farmers
6.5 MLD Awas U.P. Awas River
12 | vikas Parishad 2018 Lucknow 6.5 6.5 SBR vikas 21.02.22 | 7.49 24.2 120.0 | 42.0 22000 7900 Achieving |Public drain Gomti River Gomti| Phase-II
STP Parishad
37.5 MLD Awas U.P. Awas River
13 | vikas Parishad 2017 Lucknow 375 375 SBR vikas 21.02.22 | 7.56 25.8 128.0 | 44.0 24000 13000 Achieving | Public drain Gomti River Gomti| Phase-II
STP Parishad
14 | 3BMLDSTP, | o0 Lucknow 345 345 vase | Y 110000 738 | 178 | 940 | 400 | 35000 7000 Achieving RIVer | piver Gomti| Phase-I1
Bharwara Nigam Gomti
Gomti River
U.P. Jal .
15 2002 . Fertilizer .
56 MLD STP, Lucknow | 42+414 | 42414 | FAB Nigam | 51 0222| 736 | 172 | 840 | 380 | 17000 780 Achieving | Manure | RV | River Gomti| Phase-11
Daulatganj 0P Tai Gomti
16 2011 A
Nigam
” '\I/—I:i_rlijo?ans River River EC imposed of
17 . 2000 Ghaziabad 56 56 UASBR | Nagar Nigam | 28.02.22 | 7.84 | 250 | 90.0 | 30.0 58000 31000 Achieving : . Phase-Il | Rs. 35,62,500/-
(Indirapuram), Hindon Hindon dated-02.06.20
Ghaziabad A
56 MLD S.B.R., Ghaziabad
18 Bapudham, 2014 Ghaziabad 56 56 SBR Development | 28.02.22 | 7.22 10.0 72.0 17.0 1300 780 Achieving Hindon Hindon Phase-II
Ghaziabad Authority
S0 MLD, U.P. Jal
19 Sadullabad 2012 Ghaziabad 30 30 MBR N'ig'am 28.02.22 | 8.0 9.0 54.0 10.0 1700 780 Achieving Hindon Hindon Phase-11

(Loni), Ghaziabad




Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:;zgfti g;g;??y ;—reg:er:;lggTﬁ responsible Date bH BOD | COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
; with Date
STP sludge Tributary/ river th Dat
Tributary/ .
. Ganga/river
River
Ganga Ganga)
74 MLD SB.R,, . . .
20 | Indirapuram, 2013 Ghaziabad 74 74 SBR UP.Jal e 0022 | 7.1 70 | 560 | 9.0 1200 920 Achieving River River | ppaent | EC imposed of
Ghaziabad Nigam Hindon Hindon Rs. 56,50,000/-
56 MLD,
g1 | Indirapuram, 2012 Ghaziabad 56 56 SBR GDA  |28.0222| 733 | 100 | 700 | 17.0 1400 930 Achieving | - RIVEr | o ase-ll
(GDA), Hindon
Ghaziabad
56 MLD S.B.R., River River
22 | Dudahaida Vijay 2013 Ghaziabad 56 56 SBR GDA 28.02.22 | 7.62 7.0 50.0 10.0 920 350 Achieving Hindon Hindon Phase-I1
Nagar, Ghaziabad
o3 | SBMLDSBR, | 5 g Ghaziabad 56 56 SBR GDA | 280222 746 | 140 | 700 | 300 1100 780 Achieving | - River | RIVr | ppse-nl
Morty, Ghaziabad Hindon Hindon
70 MLD Show Cause
UASBR River River notice for
24 s 2000 Ghaziabad 70 70 UASBR | Nagar Nigam | 28.02.22 | 7.7 26.0 97.0 48.0 84000 46000 Achieving . . Phase-1l [imposition of EC
Dudahaida Vijay Hindon Hindon of Rs. 27 37 500/
Nagar, Ghaziabad dated 08.12.19
25 | 3MLD Pilkhaun | 2015 Ghaziabad 3 3 MBBR UP.Jal |58 0022 | 78 200 | 840 | 380 1600 540 Achieving e | Kodrabad | Riverkali/| o oo,
Nigam drain  |River Ganga
5 MLD Tronica . .
26 City, Loni 17.12.2019 Ghaziabad 5 3 MBR UPSIDC 28.02.22 | 7.38 25.0 120.0 | 60.0 2000 1400 Achieving Green belts development Phase-I1
S6MLD SBR. River River
27 | Govindpuram, 2014 Ghaziabad 56 56 SBR GDA 28.02.22  7.88 13.0 60.0 12.0 1600 450 Achieving - . . Phase-I1
Ghaziabad Hindon Hindon
78 MLD U.P. Jal Agriculture
28 Dhadhupura, 2001 Agra 78 68.41 UASB N.iglam 24.02.22 | 7.60 26.0 136.0 | 42.0 210000 110000 Achieving (%n land) On Land Onland Phase-I1
Agra
. I . . i . E.C. imposed of
29 | 225MLDBudi | 0, Agra 225 pg7 | OXidation | U.PJal o, 65051 700 | 290 | 1680 | 460 | 140000 80000 | Achieving | RWer | River flmigation/Rij bl ps 5 90,625/
ka Nagla, Agra Pond Nigam Yamuna | Yamuna |ver Yamuna
dated-18.07.20
I . . . E.C. imposed of
30| 1OMLD 2001 Agra 10 974 | OXidation | U.PJal 4o, 05051 780 | 280 | 1760 | 480 | 170000 90000 | Achieving | - River | Imigation/Ri\ oo oo 11 | Re7,87,500/-
Peelakhar, Agra Pond Nigam Yamuna | ver Yamuna

dated-18.07.19
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban ;:\3’5;6‘: river
body/other Mode of receiv?ng catchment in Remarks /
Year of . Installed | Utilized [Technology/| Institutions whether | disposal of which STP is :
ng Ad’(\il?g;se :fnng Commissioni Cltty)/ils'tl'roi\é\;n ! Capacity | Capacity |process STP| responsible Date pH BOD COD | TSS (MPN-SfOOmI) (MPN':/(1:OOmI) Achieving or | treated VDV?;?;/ZZ%Y located %Enga 'ECC“??:ITaken
: ng (MLD) (MLD) based for O&M of (mg/l) | (mg/l) | (mg/l) Not Achieving| sewage and | - ; (tributary of ase | ( ! osure)
STP sludge Tributary/ river with Date
Tributary/ .
. Ganga/river
River Ganga)
Ganga 9
12 MLD Devri U.P. Jal River River River
31 Road, 2011 Agra 12 6.35 UASB . 24.02.22 | 7.60 26.0 1440 | 47.0 2200 800 Achieving Phase-II
(Bhimnagri), Agra Nigam Yamuna Yamuna Yamuna
14MLD U.P. Jal Agriculture
32 Jaganpur, 2011 Agra 14 13.39 UASB N'i .am 24.02.22 ( 7.90 27.0 152.0 | 47.0 26000 700 Achieving (?)n land) On Land Onland Phase-II
Sikandarpur, Agra g
40 MLD U.P. Jal River River River
33 Sadarban, 2013 Agra 40 18.73 UASB L 24.02.22 | 7.50 26.0 128.0 | 47.0 2600 700 Achieving Phase-II
Bichhpuri, Agra Nigam Yamuna Yamuna Yamuna
24 MLD U.P. Jal Agriculture
34 Dhadhupura 2014 Agra 24 18.91 UASB L 24.02.22 ( 7.80 27.0 144.0 | 45.0 2700 900 Achieving 9 On Land Onland Phase-I1
(New), Agra Nigam (on land)
36 MLD Land/ Agra
35 Sadarwan 2018 Agra 36 36 SBR ADA 24.02.22  7.80 26.0 144.0 | 47.0 110000 70000 Achieving Land/ Agra canal canalg Phase-I1
(Bichpuri) New
4.50 MLD Karwan Karwan River
36 Kalindi Vihar, 2014 Agra 45 45 UASB ADA 24.02.22  7.90 29.0 128.0 | 48.0 140000 80000 Achieving . . Phase-11
Agra River River Yamuna
03 MLD Pandav . . . .
37 | Nagar, Meerut 2013 Meerut 3 2.7 ASP MDA | 28.0222| 740 | 170 | 164.0| 57.0 3300 2700 Achieving R'(‘gsga“ R'(VEe;Ea" Phase-1
07MLD River Kali| River Kali
38 | Pallavpuram-1, 2012 Meerut 7 6.5 ASP MDA 28.02.22 ( 7.20 15.0 144.0 | 45.0 3100 2600 Achieving Phase-I
Meerut (East) (East)
39 | 1OMLD Lohiva |, Meerut 10 2 ASP MDA |28.02.22| 750 | 160 |160.0| 620 3200 2700 Achieving | - | RVerKalif RiverKali | o
Nagar, Meerut (East) (East)
1SMLD River Kali| River Kali
40 | Shatabdinagar, 2010 Meerut 15 4.8 ASP MDA 28.02.22 | 7.40 16.0 160.0 | 56.0 3300 2600 Achieving Phase-I
Meerut (East) (East)
7 MLD River Kali| River Kali
41 | Pallavpuram-2, 2008 Meerut 7 7 MBBR MDA 28.02.22 | 7.30 16.0 152.0 | 59.0 3200 2500 Achieving Phase-I
Meerut (East) (East)
1SMLD River Kali| River Kali
42 Vedvyaspuri 2010 Meerut 15 45 ASP MDA 28.02.22 ( 7.40 17.0 164.0 | 68.0 3400 2700 Achieving Phase-I
Meerut (East) (East)
06 MLD River Kali| River Kali
43 | Rakshapuram, 2011 Meerut 6 4.4 ASP MDA 28.02.22 | 7.20 16.0 144.0 | 45.0 2700 2300 Achieving Phase-1
Meerut (East) (East)
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Hotel/Ashram/

Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of rsei\:evi?/?r?g catchment in Remarks /
ili institutions i i i
Sl. Name and Co:l(qﬁirs:ifoni City/ Town / g:rtleclftg/ g;g;??y ;’reg:er;glggrﬁ responsible Date bH BOD | COD | TSS TC FC Acvt::lﬁ:gor d'tsz;ild()f water body Wh:g:;;f s Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
Tributary/ - with Date
STP sludge river
Tributary/ .
. Ganga/river
River
Ganga Ganga)
06 MLD River Kali| River Kali
44 | Shradhapuri-1, 2010 Meerut 6 5.5 ASP MDA 28.02.22 | 7.50 18.0 1720 | 72.0 3400 2700 Achieving Phase-I
Meerut (East) (East)
45 | 0B MLD Sainik | Meerut 6 595 | UASB MDA |280222| 740 | 170 |1520| 520 3200 2500 Achieving | - | RIVerKali RiverKali | oo o)
Vihar (East) (East)
5 MLD River Kali| River Kali
46 Modipuram 2016 Meerut 5 4.9 ASP MDA 28.02.22  7.50 17.0 172.0 66.0 3400 2700 Achieving -—-- Phase-I
Tiraha (East) (East)
07 MLD Sports River Kali| River Kali
47 | Goods Complex, 2012 Meerut 7 4 ASP MDA 28.02.22 ( 7.20 15.0 144.0 | 42.0 3100 2500 Achieving Phase-I
Meerut (East) (East)
72 MLD Garh U.P. Jal S(;I-V\rlzats(:) River Kali
48 road (Jagriti 2018 Meerut 72 65 SBR L 28.02.22( 7.10 10.0 80.0 8.0 930 680 Achieving ge by River Ganga| Phase-I
vihar) Nigam conduitand | (East)
sludge to pit
ag | 1OMLDGanga | ), Meerut 10 38 SBR MDA |280222| 720 | 140 | 1360/ 420 2600 2400 Achieving | - | RIVErKalip RiverKali} o o)
Nagar, Meerut (East) (East)
06 MLD River Kali| River Kali
50 Shradhapuri- 2012 Meerut 6 5.6 ASP MDA 28.02.22 ( 7.30 16.0 156.0 | 57.0 3300 2500 Achieving Phase-I
Phase-2, Meerut (Bast) (Bash
32.5 MLD Nagar Oxidation Ni’ga?irsiz:jlka River Kali River
51 | Palika Parishad, 2002 Muzaffar Nagar 325 325 ' 124.01.22( 7.40 24.0 96.0 40.0 185000 115000 Achieving - . Phase-I1
Pond Muzaffarnaga West Hindon
Muzaffarnagar ]
U.P. Jal L Through .
52 |12 MLD Ayodhya 2014 Ayodhya 12 6 UASB Nigam 28.02.22  7.98 20.0 78.0 48.0 39000 17000 Achieving - Pond River Saryu | Phase-11
08 MLD STP
Near 100 Bed . .
53|  Hospital 2015 Mathura 8.0 70 UASB | UP.Jal o) 090 | 700 | 270 | 1840 480 | 79000 23000 | Achieving | - River RIVer 1 ppase-ll
Vrindavan Reacter Nigam Yamuna Yamuna
Mathura
54 | OMLE Mesant) - o091 Mathura 30 20 SBR L,J“f’gaif]' 220222 | 780 | 240 |1280| 310 | 32000 12000 | Achieving |  Final Discharge on ForestLand | Phase-Il
55 | 33MLD Sector- |55y Noida 33 33 SBR Noida 151 0922 | 723 | 120 |1040| 510 | 17000 11000 | Achieving | - River RIVEr | ppase-1n
54, Noida Authority Yamuna Yamuna
56 | 25 MLD Sector- |59 Noida 25 25 SBR Noida 151 0922 | 725 | 150 |1440| 650 | 20000 9300 | Achieving | - River RIVEr | ppase-1n
50, Noida Authority Yamuna Yamuna
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Hotel/Ashram/
Authority/Loc Nameof |\ oo of
al Urban treated river
body/other Mode of SeWage | -atchment in
Year of Installed | Utilized |Technology/| institutions whether | disposal of | "°¢™"9 I\vhich STP is Remarks /
Sl. Name and Commissioni City_/ To_wn ! Capacity | Capacity |process Sgl}ll:’ responsible Date pH BOD COD | TSS e FC Achieving or tfeated water body located Ganga | Action Taken
No. | Address of STP ng District (MLD) (MLD) based for O&M of (mg/|) (mg/|) (mg/|) (MPN/100ml) | (MPN/100ml) Not Achieving| sewage and Dr_aln/Sub- (tributary of Phase (EC_/ Closure)
STP sludge Tr!butary/ river with Date
Tributary/ .
River Ganga/river
Ganga Ganga)
35 MLD Sector- . Noida o River River
57 123, Noida 2011 Noida 35 35 SBR Authority 21.02.22 | 7.49 135 136.0 | 62.0 2200 1100 Achieving ---- Hindon Hindon Phase-II
50 MLD Sector- . Noida o River River
58 168, Noida 2015 Noida 50 50 SBR Authority 21.02.22 | 7.61 21.0 160.0 | 72.0 21000 1400 Achieving ---- vamuna | Yamuna Phase-II
2.0 MLD Greater
5o | NotdaAuthority | o010 | Grester Noida | 2 2 mear |CreaterNoidal oy 5y 09| 72 | 150 | 500 | 120 1700 680 Achieving | Drain | Hindon | Ve | phase-nn
STP, Vill- Authority Yamuna
Badalpur
g0 | O MLDECO 2018 | Greater Noida 15 8 sgr |CreaterNoida) o) o 5o | 725 | 110 | 430 | 130 2100 1100 Achieving Phase-Il
tech -2 Authority
61 | 2OMLDECO | 5018 | GreaterNoida | 20 10 sgr |CreaterNoida) oo o 50| 708 | 140 | 460 | 200 2200 1400 Achieving | - | Phase-
tech -3 Authority
137 MLD Kasana, . Greater Noida o River River
62 GreaterNoida 2015 Greater Noida 137 50 SBR Authority 22.02.22 | 7.40 16.0 41.0 13.0 4400 1700 Achieving ---- Hindon Hindon Phase-II
g3 | S4MLD Sector- | o5 Noida 34 34 SBR Noida 151 0022 | 729 | 120 |1120]| 540 26000 1700 Achieving River RIVEr | o ace-ll
50 Noida Authority Yamuna Yamuna
g4 | 24 MLD Sector- |, Noida 54 54 SBR Noida 151 0022| 682 | 180 |1520| 680 2700 2200 Achieving River RIVEr | o ase-ll
54, Noida Authority Yamuna Yamuna
" " U.P. Jal L Hemraj .
65 | 24 MLD Bijnor 2018 Bijnor 24 10 UASB Nigam 25.02.22 7.9 10.0 48.0 30.0 1700 110 Achieving Drain River Ganga| Phase-I
66 58 MLD 2018 Moradabad 58 18 SBR UP.Jal | 50 0022 | 7.4 92 | 680 | 90 140 60 Achieving Na | Ramoanga) Ramganga | oo
Moradabad Nigam River River
67 | 5MLD Rampur | 2016 Rampur 5 0.003 SBR UP.Jal ) 22| 77 90 | 440 | 70 120 50 Achieving Na  |ReMganga| Ramganga | oo
Nigam River River
Norms for STPs at Ganga Front Towns will be followed as specified in NGT OA No. 1069/2018, date of hearing 30.04.2019 & CPCB directions dated 26.06.2020
(pH=5.5-9.0, BOD= 10mg/l, COD=50 mg/l, TSS=20 mg/l, Total Nitrogen= 10 mg/l, Total Phosphorus= 1.0 mg/l, FC= 230 MPN/100ml) STPs

situated at other than Ganga front towns will follow Standards of STP Notified by MoEF dated 13.10.2017. Note : Expension of Naini STP 60 MLD +20 MLD = 80MLD
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U.P. Pollution Control Board

STPs -Not Operational Feb-2022
Hotel/Ashram| Operation Status
/Authority/Lo| (functioning/non- Name of Name of river
cal Urban | operational (reason |treated sewage| catchment in
. body/other for non- receiving which STP is
SN Cirel Zg?e andf c Yea_r O.f .| District/ (I:nstallid éJtng;i Technolg(:;r)gpr institutions | operational)/under | water body located Ph R K
- No- Ireles S';?;S ° omr:lsswnl City/ Town (iz)i(;)y (i;)i%)y chzsse d responsible |construction/constru| Drain/Sub- (tributary of ase emar
9 for O&M of cted & Tributary/Tri river
STP commissioned butary/River | Ganga/river
Ganga Ganga)
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1 | Circle7 | Moradabad - Moradabad 20 NA SBR MDA Not Operational Ramganga Ramganga Phase-I Due to lack of sewage generation from
P River River the New MDA Colony near STP.
. . Permission from Railway Deptt. for laying
ken river sub | ken river sub the rising main pipeline beneath the railway
L tributary tributary line is awaited. Upon receipt of of
2 | Circle2 K 4 MLE d -- KBanda/ 4 - Oxidation L,ilP Jal Not Operational Yamuna Yamuna Phase-Il [permission, it will take 45 days to complete
anwara Roa anwara process 1gam [Tributary [Tributary the pipe laying work and making the STP
Ganga River | Ganga River operational. NOC from Railway Deptt is
likely to be given by 06.06.2021.
. Oxidation . Not Operational due to Rainy season
3 | Circle5 5 MLD Hathia 2006 Sultanpur 5 5 Pond( Ist Pond UP aal ’.\IOt Operational River Gomti | River Gomti Phase-Ist and capacity upgradation from 5 mid to
Nala Nigam since 01.05.2021 & lind
of Il Phase) 10 mld .
Closed due to Mechanical Fault & break
4 | Circle 2 Z?h';/rl]tiD 2021 Jhansi 26 - - l’J\l.iP.aJrzl Not Operational - - - down of Mechanical machinery and
9 Aeration diffuser system (Out of Order).
i;';/lrtgosrjep Hapur / foIILcJ:\vi(Ii3 b U.P. Jal Not Operational d?sz:irtr)]u?:c? : carh
5 |Circle 1 ' 2011 Garhmuktes 6 815 y Nigam P . Y Catchment Phase-I Maintenance Issues
Garhmukeshw extended (28.2.22) of River
war . (NGRBA) Area
ar Hapur aeration Ganga
15 MLD 2015 Rampur 15 0.07 UASB UP Jal Not Operational Ram_ganga Ram_ganga Phase-1 During Inspection STP was not found in
6 - Pehrigaon Nigam (25.01.22) River River operation
ircle 7 - . . -
14 MLD 2016 Rampur 14 011 UASB UP Jal Not Operational Ramganga Ramganga Phase-1 During Inspection STI_D was not found in
7 Benzirpur Nigam (25.01.22) River River operation
. 140 MLD . U.P. Jal Not Operational River Ganga/
8 circle 6 Dinapur STP 11.11.2018 | Varanasi 140 140 ASP Nigam (22.02.22) Varuna Varuna Phase-1I
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Hotel/Ashram| Operation Status
/Authority/Lo| (functioning/non- Name of Name of river
cal Urban | operational (reason |treated sewage| catchment in
. body/other for non- receivin which STP is
. Name and Yea_r O.f .| District/ InSta”.ed Ut'“ze.d Technology/pr institutions | operational)/under | water bogy located
SI.No.| - Circles Ad(;qt_a;s of Comnr:ésswnl City/ Town C(i;)ic[;t)y C(lé:/FI)iTDIt)y OCEZSSESJP responsible |construction/constru| Drain/Sub- (tributary of Phase Remark
for O&M of cted & Tributary/Tri river
STP commissioned butary/River | Ganga/river
Ganga Ganga)
B?I”i;\grl;; ;-)r:e Hapur / foIIL(JJ/\;“vin3 by U.P. Jal Not Operational Bdrllsjggzttasours River Ganga
9 |[Circle1 ' 2011 Garhmuktes 3 1.8 Nigam . . Phase-I Maintenance Issues
Garhmukeshw extended (28.2.22) of River | (Brijghat Area)
war . (NGRBA)
ar Hapur aeration Ganga

53




Annexure-3

PROGRESS REPORT-0.A. 200 OF 2014 ©RDER PATE - 23211 202]

SL | Directions by | Concerned Reasan for Expected
No. | Hon'ble NGT | Department Compliance Status Oct. 2021 Campliance Status April 2022 non- Completion
complinnce Time
7. | Demarcation | Dept.of | Partially Complicd Flood Plan demarcation for Phase-on | — 03 months
nl‘_l‘-’!mﬁ Plain Lrrigation, a) MNotification for idemification of the Mood plain zone in Segimen B Phase-1 from Bijuote | Ground is in progress. 114 13 No. out of
Zones und up 10 Kanpur issued on 04.09.2020 and permanent construction activities within 100 meter | 15293 Pillars have been construcied up
preventing from both banks of river Ganga has been banned. to 31 Mar. 2022 and fixed as food plain
encroachments b) 5491 No. Pillars have been Constructed and fised as flood plain zone boundary pillars, | zone boundry pillars,
thereof. ¢) For Phosc-1L identification of Noed plain zone by the Central Water Commission is under
process,
d) The ecalogical Mow as per the notification dated 02.07.202) in River Ginga from
Bhimgoda Barrape { Haridwar). Bijnore Barrage und Norora Barruge is being complied.
3 Muintenance Dep.of | Partially Complied 1) Hindon River is a Non-perennial River — —_
ol E-flow lrngation, Critic s0 E-Mlow cannat be mudstained.
ue River Polluted River | Possibility of maintaining of E-flaw | Timeline | | 2)E-flow in Yamuna River will be
Stretch decided by CWC.
Hindon Saharanpur to E-Nlow study being by carried out by IIT | 12 months | | 3) E-flow in Ganga River from Kannau)
Ghaziubad Roorkee o Upnao (Phasce-l) is being
Yamuni Azgirpur (o E-llow will be studicd & decided by 12 months maintained from Narorn Barrage und
Etawah, Shahpur cwe Kanpur Barrage as per directions of
1o Priyvagrai Centril Water Commission. Minimum
Ganga Kannauj to Kannauj 1o Unnao is maintained from 12 months E-flow 24 cumee in non-nanseon
Varanasi Narora Barrage and Kanpur Barrage as period (Mov. 10 May), 48 cumec in
per directions of Central Water mansoon period (Jun. to Oct.) is being
Commission 24 cumee - Nov, w May 48 maintained. For Phase-11 (Unnao 1o
cumee - June 1o Oct. E-flow rom Unnao Varanasi) E-flow will be sudied &
0 Varnnasi will be studied & decided by ducided by CWC.
CWC 4) Ramganga River E-fow has been
Ramganga Muoradabad 10 E-flow has been decided & notificotion decided & notification  issued -on
Kannaui issued on 05,02.2021 (15.02.2021
Betwa Hamirpur 1o E-flow study will be cormied out by 11T 12 momhs | | ) Betwi River E-low swdy will be
Waepura Delhi or others azencics. i ‘-'j‘““'"] oul by CWC .
CGhaghea Barhalganj o E-flow has been decided & notification | A1 Ghughra  River 'E-flow  has  been
) Deorin s been issued on 02.03.2021 decided & notification has been issucd
Rapti Damingaeh 1o E-flow has been decided & notification ol “1_‘"‘.&'3011 .
Rajghat has been issted on 12,03 2021 TiRapti River B-flow has been decided
Saryu Ayodhyi o E-Nlow his been decided & notification — :2 ::;“;g;:;“m has been isiued on
Elafatgani issued on 01.03.2021 Yo

8) Suryu River E-flow has been decided
& notification issued on 01.03.2021
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Annexure-5

| Annexure - 1

PROGRESS REPORT FOR SEPTAGE MANAGEMENT- FSTP/CO-TREATMENT UNIT PROPOSED IN VARIOUS TOWN

Sl District Town Type [Capacity| Date of Date of Land Overall Remarks
KLD Start Completion | Availability | Progress

1 |Agra Agra Co Treat. 75 23-10-2020( 22-07-2021 Yes 52.50% [Admin. Building, Compost pit, Pump pit, collection tank & filtrate
tank are 85% Completed. E/M Work in under progress.

2 |Firozabad Firozabad Co Treat. 25 23-10-2020( 22-04-2021 Yes 62.00% |Work is being done by the firm at a slow pace, due to which a
reimbursement penalty of 03 percent has been imposed on the firm
and the firm is being guided by continuous correspondence to speed
up the work. In the past, the financial penalty of 02 percent on the
firm was charged due to non-commencement of work. Now work in
progress.

3 [Firozabad Shikohabad FSTP 32 14-08-2020| 13-05-2021 No 23.00% |Soil test work is complete but report not received for starting the
work.

4 [Mainpuri Mainpuri Co Treat. 25 09-11-2020( 31-07-2021 Yes 62.00% |Soil testing has been completed. Vetting of design and drawings is
COMPLETED( Co-treatment 25 KLD). Reinforcement work in raft of
Anorobic tank is in progress

5 [Mathura Mathura Co Treat. 25 20-10-2020( 30-09-2021 Yes 100.00% |Work in Progress

6 [Aligarh Aligarh FSTP 32 19-08-2020| 18-02-2021 Yes 100.00% |Work in Progress

7 |Hathras Hathras FSTP 32 27-10-2020( 26-04-2021 Yes 62.00% |Work in Progress

8 [Fatehpur Fatehpur FSTP 32 01-09-2020( 28-02-2021 Yes 50.00% [Excavation in progress

9 |Prayagraj Prayagraj Co Treat. 50 11-10-2020| 05-09-2021 Yes 40.00% [Design and Drawing has approved by IET, Lucknow, and submitted
by Contractor and Compost pit work completed .Firm is not doing any
work since 2 month. For this several letters has issued to firm for
starting work but still firm is not responding of letter and also is not
start any work. Last 15 days work effected due to firm's site eng. and
contractor has suffered by covid -19

10 |Mirzapur Mirzapur Co Treat. 25 08-02-2021| 07-11-2021 Yes 54.00% (Structural drawing has not been submitted by contractor despite
several instruction

11 |Muzzaffarnagar |Muzzaffarnagal Co Treat. 25 18-09-2020| 17-03-2021 Yes 65.00% |Work in Progress

12 |Saharanpur Saharanpur Co Treat. 25 02-09-2020( 01-06-2021 Yes 100.00% |Work in Progress

13 |Bulandshahr Khurja FSTP 32 27-08-2020( 30-06-2021 Yes 98.00% [work in progress

14 |Bulandshahr Bulandshahr [Co Treat. 25 26-12-20| 25-06-2021 Yes 6.00% [design and drawing vetted

15 |Ghaziabad Ghaziabad Co Treat. 50 04-11-2020( 31-08-2021 Yes 65.00% |Works in under progrress

16 [Ghaziabad Loni FSTP 32 27-05-2019( 31-05-2021 Yes 98.00% [Scheme is Under Trial & Run

17 |Ghaziabad Modi Nagar FSTP 32 03-07-2019( 02-07-2021 Yes 90.00% [Work in Progress

18 |Hapur Hapur FSTP 32 02-09-2020( 01-06-2021 Yes 100.00% |Boundary Wall, Utility Building, Sluge Storage Room work
Complete, Chambers Work is in progress

19 |Meerut Meerut Co Treat. 50 17-11-2020| 16-08-2021 Yes 45.00% (Soil Testing has been completed. Vetting of Design & Drawing is
under progress.

20 |Meerut Baraut FSTP 32 26-08-2020( 25-05-2021 Yes 63.00% [excavation for fstp is in progress and E&M drawing under approval
stage and boundary will is almost complete.

21 |Shamli Shamli FSTP 32 27-08-2020 Yes 40.00% [work in progress. Land use has to be changed yet by rajasv parishad

22 |Amroha Amroha FSTP 32 01-09-2020( 28-02-2021L, Yes 90.00% |work in progress

o
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23 |Moradabad Moradabad FSTP 32 25-08-2020( 23-02-2021 No 100.00% | Soil SBC is found to be 3 tonne because of which extra item for sub
structure costing Rs 45 lacs is required due to cost enhancement site is
to be changed .Pursuing Nagar Nigam for land change.

24 |Rampur Rampur Co Treat. U 25 01-09-2020 Yes 100.00% |P. C. C work in progress

25 |Sambhal Chandausi FSTP 32 05-09-2020( 04-06-2021 No 58.00% [Due to local public hinderence work stopped after construction of
60% Boudary wall . Informed to distt administration in writing vide
letter 49/M-4/01 on dated 15.01.2021, 134/M-4/03 dt. 11.02.2021,
203/FSTP/01 dt. 06.03.2021 and 276/FSTP/02 dt. 07.04.2021.
Dispute not resolved and no alternate land received from NPP
Chandausi till now.

26 [Basti Basti FSTP 32 09-03-2020( 09-02-2021 Yes 60.00% [Work affected due COVID-19

27 |Deoria Deoria FSTP 32 08-10-2020( 08-09-2020 Yes 50.00% |Work affected due COVID-19

28 |Gorakhpur Gorakhpur Co Treat. U 50 07-11-2020( 08-06-2021 Yes 25.00% |[soil testing is completed. Design drawing work is under progress

29 |Ambedkar Nagar |Akabarpur FSTP 32 28-08-2020 Yes 21.00% |no labour at site since 26/03/2021

30 |Ayodhya Ayodhya Co Treat. U 25 18-11-2020| 30-06-2021 Yes 95.00% [work under progress

31 |Ayodhya Faizabad FSTP 32 14-09-2020| 30-06-2021 Yes 95.00% [work under progress

32 |Sultanpur Sultanpur Co Treat. U 25 05-11-2020( 04-07-2021 Yes 70.00% |BEP, Design, Drg approved. Work stoped due to Lock down.

33 |Bahraich Bahraich FSTP 32 01-12-2020( 31-08-2021 Yes 60.00% |Design under progress

34 |Gonda Gonda FSTP 32 01-11-2020( 31-07-2021 Yes 60.00% |FSTP boundary wall, utility building work is in progress. Drawing
design is under vetting by IET Lucknow. Rest work will be started
soon.

35 |Banda Banda FSTP 32 08-09-2020( 07-03-2021 Yes 40.00% [Structural Design of Boundary wall and Utility Building submitted for
Vetting. At site Land levelling is done. Further construction shall be
done after vetting of drawings which is still awaited .

36 |Jalaun Orai FSTP 32 24-08-2020( 23-02-2021 Yes 40.00% [Work Not Started. Design and Drawing (On the basis of pile structure
due to black cotton soil) is not submitted.

37 |Jhansi Jhansi FSTP 32 24-08-2020( 23-02-2021 Yes 48.00% [Utility Building work under progress but FSTP corrected Design and
drawing not submitted yet.

38 |Lalitpur Lalitpur FSTP 32 24-08-2020( 23-02-2021 Yes 45.00% (Utility Building and boundary wall work under progress but FSTP
corrected Design and drawing not submitted yet.

39 |Etawah Etawah Co Treat. U 25 14-10-2020| 13-07-2021 Yes 25.00% |Soil testing has been completed. Vetting of design and drawings is
under progress ( Co-treatment 25 KLD)

Partly foundation excavation work is completed

40 [Farrukhabad Farrukhabad FSTP 32 25-08-2020( 24-05-2021 Yes 50.00% ([Construction of boundary wall and Utility Building works in under
progress.

41 [Kanpur Kanpur Co Treat. Ul 100 09-12-2020( 08-09-2021 Yes 98.00% [Admin building brickwork completed, shuttering of slab is in
progress. foundations work is complete. compost pits (12 no.) is 80%
complete

42 |Hardoi Hardoi FSTP 32 21-08-2020( 30-06-2022 Yes 55.00% [Work in Progress

43 |Lakhimpur kheri |Lakhapur kheri] FSTP 32 31-07-2019( 31-05-2021 Yes 100.00% | Civil Works almost done & E&M work in progress

44 |Lucknow Lucknow Co Treat. U| 100 05-11-2020( 04-07-2021 Yes 55.00% [Compost pit 100%, Admin Building 50%, Collection tank 50%,

Filtrate tank 50% completed. Work stoped due to Lock down.
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45 [Raibareli Raibareli FSTP 32 17-06-2019| 31-07-2021 Yes 100.00% |Work in Progress

46 |[Sitapur Sitapur FSTP 32 09-09-2020( 08-03-2021 Yes 92.00% [Work in Progress

47 [Unnao Unnao FSTP 32 08-08-2018( 28-07-2019 Yes 100.00% |Plant has been commissioned on 28.07.2019 and handing over note
was send to NNP Unnao in Dec 2019. Plant is yet to be taken over by
NNP

48 (Budaun Budaun FSTP 32 01-10-2020( 31-03-2021 Yes 49.00% (firm is not responding for remaining design and drawings. A penlty
for 2% CB value has been imposed for delay.

49 [Pilibhit Pilibhit FSTP 32 15-10-2020| 15-04-2021 Yes 100.00% |Work in Progress

50 [Shahjahanpur Shahjahanpur FSTP 32 09-09-2020( 04-03-2021 Yes 95.00% |Work in Progress

51 |Azamgarh Azamgarh FSTP 32 13-08-2020| 12-08-2021 Yes 0.00% |Land received in June 2021 . Firm has instructed to complete soil
testing and submit drawing and design ASAP

52 |Ballia Ballia Co Treat. U 25 - - No 0.00% |STP not constructed. Estimate sent to SMCG on 30.09.2020.
Approval awaited.

53 |Mau Maunath FSTP 32 13-08-2020| 12-08-2021 Yes 12.00% |Land disputed but work is in progress as per direction of district

Bhanjan Administration

54 |Chandauli Mughalsarai FSTP 32 - - Yes 0.00% |land is provided by revenue department in govindpur village near
padaanv in march and said to contrator for progress of work of FSTP.

55 |Ghazipur Ghazipur Co Treat. U 25 - - Yes 0.00% |STP Land purchase complete. Co-treatment will be possible after STP
is built.

56 |Jaunpur Jaunpur FSTP 32 14-08-2020| 13-05-2021 Yes 50.00% [Soil testing has been completed. Vetting of design and drawings on
progress. Boring work complete, Supper structure of utility building
and Boundry wall has been completed, Slab casting of utility building
is completed. Excavation and PCC work of anaerobic , SBR 1 and
SBR 2 is Completed . Plaster work of boundary wall is on progress.

57 |Varanasi Varanasi Co Treat. U 50 Yes 20.00% |Clarity in scope of work is required. Clarification awaited.
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